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INTRODUCTION

In view of the recent amendment made in the Patents Act, 1970 by the Patents (Amendment) Act, 2(
effective from 01 January 2005, the Official Journal of The Patent Office is required to be published unde
the Statute. This Journal is being publisbedveekly basis on every Friday covering the various proceedings
on Patents as required according to the provision of Section 145 of the Patents Act 1970. All the enquiries
this Official Journal and other information as required by the public shoukdteessed to the Controller

General of Patents, Designs & Trade Marks. Suggestions and comments are requested from all quarters sc

the content can be enriched.

(Om Prakash Gupta)
CONTROLLER GENERAL O F PATENTS, DESIGNS & TRADE MARKS

21 DECEMBER, 2018
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THE PATENT OFFICE
KOLKATA, 21/12/2018
Address of the Patent Offices/Jurisdictions
The following are addresses of all th€atent Offices located at different places having their Territorial
Jurisdiction on a Zonal basis as shown below:

Office of the Controller General of Patents, 4 The Patent Office,
Designs & Trade Marks, Government of India,
Boudhik Sampada Bhavan, Intellectual Property Rights Building,
Near Antop Hill Post Office,S.M.Road,An top Hill, G.S.T. Road, Guindy,
Mumbai & 400 037 Chennai 6600 032.
Phone: (91)(22) 24123311, Phone: (91)(44) 2250 208B4
Fax: (91)@22) 24123322 Fax :(91)(44) 2250 2066
E-mail: cgpdtm@nic.in E-mail: chennai-patent@nic.in
x  The States of Andhra Pradesh,
Telangana, Karnataka, Kerala, Tamil
Nadu and the Union Territories of
Puducherry and Lakshadweep.
The Patent Office,
Government of India, 5 The Patent Office (Head Office),

Boudhik Sampada Bhavan,
Near Antop Hill Post Office,S.M.Road,Antop Hill,
Mumbai & 400 037
Phone: (91)(22) 24137701
Fax:  (91)(22p4130387
E-mail: mumbai -patent@nic.in
x  The States of Gujarat, Maharashtra, Madhya
Pradesh, Goa and Chhattisgarh and the Union
Territories of Daman and Diu & Dadra and Nagar
Haveli

The Patent Office,
Government of India,
Boudhik Sampada Bhavan,
Plot No. 32., Sector-14, Dwarka,
New Delhi 6110075
Phone: (91)(11) 25300200 &8032253
Fax: (91)11)28034301& 28034302
E.mail: delhi -patent@nic.in
x  The States of Haryana, Himachal Pradesh, Jammu
and Kashmir, Punjab, Rajasthan, Uttar Pradesh,
Uttaranchal, Delhi and the Union Territory of
Chandigarh.

Government of India,

Boudhik Sampada Bhavan,
CP-2, SectordV, Salt Lake City,
Kolkata - 700 091

Phone: (91)(33) 2367 1943/44/45/46/87
Fax:  (91)(33) 2367 1988
E-Mail: kolkata -patent@nic.in

x Rest of India

Website: www.ipindia.nic.in

www.patentoffice.nic.in
All applications, notices, statements or other documents or any fees required by the Patents At®70
and The Patents (Amendment) Act, 2005 or by the Patents (Amendment) Rules, 2006 will be received
only at the appropriate offices of the Patent Office.
Fees:The Fees may either be paid in cash or may be sent by Bank Draft or Cheques payable to the {@uler of
Patents drawn on a scheduled Bank at the place where the appropriate office is situated.
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SPECIAL NOTICE

18 Months publication as required under Section 11A of the Patents Act, 1970
as amended by the Patents (Amendment) Act, 2005.

Notice is hereby given that any person at any time before the grant of Patent may give reprebgmntatyoof
opposition to the Controller of Patents at appropriate office on the ground and in a manner specified uni
section 25(1) of th&’atents (Amendment) Act, 2008ad with Rule 55 of the Patents (Amendment) Rules,
2006.

Notice is also given that &ny interested person requests for copies of the complete specification, drawing and
abstract of any application already published, the photocopy of the same can be supplied by the Patent Offic
per the jurisdiction on payment of prescribed fees of/Rge8 page. If any further details are required to be

obtained, the same can be provided by the respective Patent Offices on request.

(Om Prakash Gupta)
CONTROLLER GENERAL OF PATENTS, DESIGNS & TRADE MARKS
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SPECIAL NOTICE

Under the new provision of the Patents Act, 1970 as amended by the Patents (Amendment) Act, 2(
and Rules there undePublication of the matter relating to Patents in the Official Gazette of India Part Ill,
Section 2 has been discontinued and instead The Official Journal of the Patent Office is being publist
containing all the activities of The Patent Office such adigatipn of all the patent applications after™8
months , grant of patents & all other information in respect of the proceedings as required under the provisit
of the Patents (Amendment) Act, 2005 and Rules thereunder on weekly basis dfriehasry

The Journal is uploaded in the website every Friday. So Paper form amO®Dform of the Journal are
discontinued from 01/01/2009.

SPECIAL NOTICE

Every effort is being taken to publish all the patent applications under section 11(A) of the Patents A
However, if duplication of publication of any application is found, then earlier date of publication will be taker
for the purpose of provisional protection for applicant and Patent Office will grant Patent not before six mont

from the date of secondiplication, provided that there is there is no third party representation.

The Patent Office Journal No. 51/2018 Dated 21/12/2018 48416



CORRIGENDUM (DELHI)

The weekly issud FER was published in the official JournalN0.50/2018&lated 14.12.2018 page no. 48202 to
48248should be read as:-

SL

LOCATI

APPLICATION

NO ON NUMBER FER DATE ADDRESS FOR SERVICE EMAIL
REMFRY & SAGAR ATTORNEYSAT-
03/12/2018 |LAW REMFRY HOUSE MILLENNIUM
1 |[DELHI 201617032207 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
03/12/2018 LAKSHMIKUMARAN & SRIDHARAI\_I _ o
2 |DELHI 1230/DEL/2011 . B6/10 Safdarjung Enclave New Delhi iprdel@lakshmisri.com
00:00:00 .
110029 India
VARUN SHARMA AMARCHAND &
03/12/2018 MANGALDAS & SURESH A. SHROFF & .
3 |DELHI 1829/DELNP/2013 00:00:00 CO. AMARCHAND TOWERS 216, dev.robinson@amarchand.com
T OKHLA INDUSTRIAL ESTATE, PHASE
IIl, NEW DELHI 110020, INDIA
03/12/2018 _—
4 [DELHI 7334/DELNP/2014 00:00:00 Remfry House Millenium Plaza Sec 27 |remfry-sagar@remfry.com
KAN AND KRISHME ADVOCATES
03/12/2018 PATENT AND TRADEMARK _
5 |DELHI 3329/DELNP/2012 00:00:00 ATTORNEYS KNK House B-483 Meera |knk@kankrishme.com
" Bagh Paschim ViharNew Delhi110063
India.
PRASHANT PHILLIPS LAKSHMI
03/12/2018 |[KUMARAN & SRIDHARAN B6/10, iprdel@lakshmisri.com,lsmds@Ilakshm
6 |PELHI 9889/DELNP/2011 00:00:00 SAFDARJUNG ENCLAVE NEW DELHI |i.com,Isbom@Ilakshmisri.com
110029, INDIA
7 [DELHI 3686/DEL/2013 83%(2)/(2)818 E;(STHII\IE\TVASQLNIQ-ZZO%EREEN PARK rs@singhania.in,ipp@singhania.in
Anand & Anand AdvocatesB1,
Nizamuddin East New Delhi 110013, Ind
Phone No: 0091.1-24355076, 24358078,
03/12/2018 |91-120-4059300 Fax No: 00911- :
8 |DELHI 336/DEL/2013 00:00:00 24354243, 91120-4243056,058 Email: email@anandandanand.com
anandandanand@vsnl.com,
email@anandadanand.com,
archana@anandandanand.com
03/12/2018 REMFRY & SAG_AR A_ttorneysat—Law
9 |DELHI 6929/DELNP/2012 [ 7.~ ~. Remfry House Millennium Plaza Sector 2|remfry-sagar@remfry.com
00:00:00
Gurgaon 122009
03/12/2018 K & S PARTNERS Intellectual Property _
10 |DELHI 5636/DELNP/2012 [ 7.~ ~. Attorneys 109Sector 44Gurgaon 122 003|ipo@knspartners.com
00:00:00 . ; . .
National Capital Regiorindia
03/12/2018 VIDISHA GARG ANAND AND ANAND
11 |DELHI 6780/DELNP/2012 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST [anandandanand@vsnl.com
T NEW DELHI-110013, INDIA
03/12/2018 LEX ORBIS CONSULTING PVT. LTD. . _
12 [DELHI 8258/DELNP/2015 00:00:00 709/710 Tolstoy House 15 17 Tolstoy Majmanisha@learbis.com
e New Delhi 110001
CHADHA & CHADHA, Advocates, F46,
03/12/2018 [Himalaya House, 23, Kasturba Gandhi M{info@iprattorneys.com,patents@ipratt
13 |DELHI 755/DEL/2014 00:00:00 New Delhi 110001 India. eys.com
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SHARDUL AMARCHAND MANGALDAS
& CO. ADVOCATES & SOLICITORS

14 (DELHI 10543/DELNP/201283%3%818 AMARCHAND TOWERS 216, OKHLA |dev.robinson@amsshardul.com
e INDUSTRIAL ESTATE, PHASEIII NEW
DELHI-110020, INDIA
JAYA BHATNAGAR, SIEBENIP,
ADVOCATE, PATENTAND TRADE . .
15 [DELHI  [3189/DEL/2011 gg{ 3(2)%818 MARK ATTORNEYS, 293, RPS, SHElKHgobgf}gtgfr']ebe”'p'com’Jaya'bhat”aga
e SARAI, PHASE1, NEW DELHI 110017 '
(INDIA)
LEX ORBIS INTELLECTUAL PROPERT
03/12/2018 |PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
16 DELHI 6651/DELNP/2012 00:00:00 1517, TOLSTOY MARG NEW DELH{110m
001
SUBRAMANIAM & ASSOCIATES
03/12/2018 Attorneys- at- law Central Square, Suite
17 [DELHI 8280/DELNP/2015 |~~~ 328, Plaza 111, 20 Manoharlal Khurana [sna@sndp.com,docket.sna@gmail.cor
00:00:00 . ) )
Marg, Bara Hindu Rao (off Rani Jhansi
Road),
patents@ssrana.com,sohan@ssrana.(
03/12/2018 indra@ssrana.com,roopak.ipo@gov.in
18 |DELHI 8963/DELNP/2013 00:00:00 317 Lawyers Chambers High Court of Delents@ssrana.com,schan@ssrana.con
" dra@ssrana.com,patents@ssrana.con
an@ssrana.com,bindra@ssrana.com
SANDEEP RAO [IN/PA-2098] /
CHAITANYA WINGKAR [IN/PA -1532]/
AZURRA [IN/PA -1472] C/O GENERAL
ELECTRIC INDIA TECHNOLOGY . .
19 |DELHI  [3529/DEL/2011 83{ ég{ 3818 CENTRE PVT LTD. JOHN F. WELCH rsna;}?Sﬁgﬁ‘;ﬂﬁgﬁ'&"&g&w'”gkar
T TECHNOLOGY CENTER, 122, EPIP ) '
PHASE 2, HOODI VILLAGE,
WHITEFIELD ROAD, BANGALORE
560066, INDIA
03/12/2018 S. Kumar & Co. Advocates & IP Attorneys S
20 |DELHI 11217/DELNP/201500,00_OO Flat No. 59 DDA SFS Flats Pocket 1 Sectmail@ipfirmindia.com
e 4 Dwarka New Delhi 110078 INDIA
SUBRAMANIAM, NATARAJ &
03/12/2018 ASSOCIATES ATTORNEYSAT-LAW §na@sna .
21 |DELHI 5755/DELNP/2012 00:00:00 PATENT & TRADEMARK ATTORNEYS |ip.com,docket.sna@gmail.com,sna@V|
T E-556, GREATER KAILASH Il NEW com
DELHI 110 048
03/12/2018
22 |DELHI 1666/DELNP/2014 00:00:00 B6/10 SAFDARJUNG ENCLAVE IPRDEL@LAKSHMISRI.COM
03/12/2018 Shardul Amarchand Mang_aldas & Co.Amarch
23 |DELHI 201617038311 o Towers 216 Okhla Industrial Estate Phase Il Ncontact@ AMSShardul.com
00:00:00 I5elhi 110020
24 |DELHI 9795/DELNP/2013 83%(2)/(2)818 161 VIGYAN VIHAR bhatnagar_associates@yahoo.com
03/12/2018 |B 483 KNK House Meera Bagh Paschim Viha .
25 |DELHI 3606/DELNP/2014 00:00:00 New Delhi 110063 INDIA 9 knk@kankrishme.com
03/12/2018 Central Square, Suig28, Plaza Ill 2_0 _sna@sna _
26 |DELHI 2280/DELNP/2015 00:00:00 Manoharlal Khurar_1a Marg, Barg Hindu Rao (F|p.c_om,docket.sna@gmall.com,sna.patent
T Jhansi Road) delhi 110006, India mail.com
27 |DELHI 9431/DELNP/2013 82{(1)(2){(2)818 B6/10 SAFDARJUNG ENCLAVE IPRDEL@LAKSHMISRI.COM
03/12/2018 c/o Singh & Singh Lall & Sethi 17, S_outh _ o
28 |DELHI 201611014377 00:00:00 Extension 1l New Delhi 110 049 India |info@indiaip.com

Mobile No.: 929971681696
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ANAND AND ANAND ADVOCATES B-

29 [DELHI 8370/DELNP/2013 03{12{2018 41, NIZAMUDDIN EAST NEW DELHI anandandanand@vsnl.com
00:00:00
11001, INDIA
ALSTOM PROJECTS INDIA LIMITED
03/12/2018 |6TH FLOOR, IHDP BUILDING, PLOT NQajay.panwar@power.alstom.com,bpo.f
30 DELHI 8127/DELNP/2013 00:00:00 7 SECTOR 127, NOIDA 201 301, @ge.com
UTTARPRADESH, INDIA
03/12/2018 IPRDEL@LAKSHMISRI.COM,IPRDEL
31 [DELHI 6478/DELNP/2015 00:00:00 B6/10 SAFDARJUNG ENCLAVE @LAKSHMISRI.COM
03/12/2018 I
32 |DELHI 6338/DELNP/2014 00:00:00 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
03/12/2018 [Remfry House, Millenium Plaza , Sec 27, 5
33 |DELHI 9257/DELNP/2015 00:00:00 Gurgaon, 122009, India remfry-sagar@remfry.com
03/12/2018 K & S PARTNERS Intellectual Property
34 |DELHI 3243/DEL/2014 00:00:00 Attorneys 109, Sector 44, Gurgaon, 122(ipo@knspartners.com
T Haryana
03/12/2018 LAKSHMI KUMARAN & SRIDHARAN
35 [DELHI 847/DELNP/2013 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
T DELHI 110029, INDIA
03/12/2018 B 10 GROUND FLOOR VISHWAKARMA
36 [DELHI 201617004070 00:00:00 COLONY NEAR SURAJKUND desk@patentwire.co.in
T CROSSING
ALSTOM INDIA LIMITED 4TH FLOOR,
03/12/2018 |IHDP BUILDING, PLOT NO. 7 SECTOR |_.
37 |DELHI 6098/DELNP/2014 00:00:00 127, NOIDA 201 301, UTTARPRADESH, ajay.panwar@power.alstom.com
INDIA
K&S PARTNERS INTELLECTUAL
03/12/2018 PROPERTY ATTORNEYS 518,
38 [DELHI 8361/DELNP/2015 00:00:00 PLATINUM TOWER, 5TH FLOOR ipo@knspartners.com
T SOHNA ROAD, SECTORt7 GURGAON-
122002, INDIA
03/12/2018 I
39 |DELHI 7025/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27 |[remfry-sagar@remfry.com
40 |DELHI  |9656/DELNP/2015 [03/12/2018 Igi 1y & Associates N 30 Malviya Nagar [SWdelhi@singhassociates.in,ipr@sin
00:00:00 ssociates.in
03/12/2018 (S/19 22 IFAIA Center Greater Noida
41 |DELHI 201617002582 00:00:00 Shopping Plaza Site IV Kasna Road Plot docket@khuranaandkhurana.com
03/12/2018 REMFRY & SAGAR Attorneysat-Law
42 (DELHI 5480/DELNP/2015 7. ~~. Remfry House at Millennium Plaza, Sectgremfry-sagar@remfry.com
00:00:00 )
27 Gurgaon 122 009, India
SHARDUL AMARCHAND MANGALDAS &
03/12/2018 CO. ADVOCATES & SOLICITORS
43 [DELHI 3492/DEL/2012 00:00:00 AMARCHAND TOWERS 216 OKHLA dev.robinson@amsshardul.com
T INDUSTRIAL ESTATE PHASE 1ll, NEW
DELHI-110020, INDIA
03/12/2018 SONPAL SINGH TOMAR BARAGAD
44 [DELHI 3503/DEL/2013 00:00:00 T.C.P. TEKANPUR, GWALIORM.P.}475|sonpaltomar113@gmail.com
T 005.
03/12/2018
45 |DELHI 6086/DELNP/2014 00:00:00 B6/10 SAFDARJUNG ENCLAVE IPRDEL@LAKSHMISRI.COM
B-703, CROWN APARTMENTS, PLOT 18B, . S
46 [DELHI  [1526/DEL/2013 03/12/2018  loE ~TOR 7, DWARKA, NEW DELHF 110075, [<Malhotral90l@gmail.com gipindia.ipr@g
00:00:00 INDIA il.com
REMFRY & SAGAR ATTORNEYSAT-
03/12/2018 |LAW REMFRY HOUSE MILLENNIUM
47 [DELHI 6415/DELNP/2013 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfry—sagar@remfry.com

INDIA.
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SHRIMANT SINGH REMFRY &SAGAR

03/12/2018 |ATTORNEYSAT-LAW REMFRY HOUSH
48 [DELHI 1224/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
DUBEY & PARTNERS ADVOCATES 601 . .
newdelhi@dubeypartners.com,ipr@d
49 [DELHI 532/DELNP/2013 08/12/2018 [TOWER A, DLF TOWERS PLOT NO. 10 pa\rll/nerslc@;r#rko?/l?bey@dubeyplgrtcr(?ertsj
00:00:00 11 DDA DISTRICT CENTRE, JASOLA, ' '
NEW DELHI-110044, INDIA
APARNA KAREER OBHAN &
J03/12/2018 |ASSOCIATES 501/7 LANE \A21A :
50 [DELHI 10579/DELNP/201400:00:OO WESTERN AVENUE SAINIK FARMS email@obhans.com
NEW DELHI 110 062 INDIA
SNEHA AGARWAL OBHAN &
03/12/2018 |ASSOCIATES 501/7 LANE WA21A :
51 [DELHI 2553/DEL/2014 00:00:00 WESTERN AVENUE SAINIK FARMS email@obhans.com
NEW DELHI 110 062 INDIA
J03/12/2018 |Lall & Sethi Advocate-17, South email@anandandanand.com,info@ind
52 |DELHI 11261/DELNP/ZOl‘OO:OO:OO Extension- Il New Delhi-110049 India .com
03/12/2018 |B 483 KNK House Meera Bagh Paschim :
53 |DELHI 9429/DELNP/2015 00:00:00 \Vihar New Delhi 110063 INDIA knk@kankrishme.com
03/12/2018 |Remfry House Millenium Plaza Sec 27,
54 |DELHI 4807/DELNP/2014 00:00:00 Gurgaon122009 India remfry-sagar@remfry.com
03/12/2018 . .
55 |DELHI 6341/DELNP/2015 00:00:00 E 556 GREATER KAILASH I sna@snap.com,docket.sna@gmail.cor|
03/12/2018 ANAND & ANAND ADVOCATES B-41,
56 [DELHI 1737/DEL/2011 00:00:00 NIZAMUDDIN EAST NEW DELHI- anandandanand@vsnl.com
T 110013, INDIA
SHALU RAN VIJAY GROSER &
J03/12/2018 |GROSER, PATENT AND TRADE MARK .
57 |DELHI 10667/DELNP/201\00:00:00 ATTORNEYS, OF D- 1/5 DLF QUTAB kevin@groserandgroser.com
ENCLAVE, PHASE |, GURGAON, INDIA.
03/12/2018 _
58 |DELHI 201717003095 00:00:00 Remfry House Millenium Plaza Sec 27 |[remfry-sagar@remfry.com
03/12/2018 K & S PARTNERS Intellectual Property
59 [DELHI 5243/DELNP/2013 00:00:00 Attorneys 109 Sector 44 Gurgaon Nationgipo@knspartners.com
T Capital Region
03/12/2018 [Remfry House , Millenium Plaza, Sec 27,
60 |DELHI 5346/DELNP/2015 00:00:00 Gurgaon, 122009, India remfry-sagar@rmfry.com
LAKSHMIKUMARAN & SRIDHARAN :
61 [DELHI  [10409/DELNP/201403/12/2018 514 Safdarjung Enclave New Delhi &l @anandandanand.com, IPRDEL
00:00:00 . AKSHMISRI.COM
110029 India
03/12/2018 ANOVIP, 45/1, FLOOR NO: 3, CORNER
62 [DELHI 10761/DELNP'/201200_00_00 MARKET, MALVIYA NAGAR, NEW info@anovip.com
T DELHI-110017, INDIA
PREFEXIO LEGAL ATTORNEYSAT-
03/12/2018 |LAW 9655, SECTORC, POCKET9 . .
63 |DELHI 7155/DELNP/2014 00:00:00 VASANT KUNJ NEW DELHI-110070 mail@perfexiolegal.com
INDIA.
GROSER & GROSER, PATENT AND
03/12/2018 |[TRADE MARK ATTORNEYS, OF D- 1/5 .
64 |DELHI 412/DELNP/2014 00:00:00 DLF QUTAB ENCLAVE, PHASE |, kevin@groserandgroser.com
GURGAON, INDIA.
LAKSHMI KUMARAN & SRIDHARAN
03/12/2018 |[B6/10 Safdarjung Enclave New Delhi iprdel@lakshimisri.com,iprdel@lakshn
65 DELHI 201717004647 00:00:00 110029 INDIA ri.com
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LAKSHMI KUMARAN & SRIDHARAN

66 [DELHI  [9222/DELNP/2015 83{ 33%818 B6/10 Safdarjung Enclave New Delhi  |PRDEL@LAKSHMISRI.COM
e 110029,India
Anand And Anand ADVOCATES 81,
Nizamuddin East New Delhi 110013, Ind
Phone No: 00911-24355076, 24358078,
03/12/2018 [91-120-4059300 Fax No: 00911-
67 |DELHI 201614007556 00:00:00 24354243, 91120-4243056:058 Email: archana@anandandanand.com
anandandand@vsnl.com,
email@anandandanand.com,
archana@anandandanand.com
RANJNA MEHTA DUTT REMFRY &
03/12/2018 |SAGAR ATTORNEYSAT-LAW REMFRY
68 |DELHI 41904/DELNP/2013 00:00:00 HOUSE MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
03/12/2018 NEETI WILSON ANAND & ANAND
69 |DELHI 1497/DEL/2011 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST Janandandanand@vsnl.com
e NEW DELHI-110013, INDIA
03/12/2018 |JAGBIR SINGH H.NO. F1/5, SECTGRO, N
70 |DELHI 2946/DEL/2014 00:00:00 DLF FARIDABAD, HARYANA. bura.jagbir@yahoo.com
03/12/2018 |Anand & Anand Advocates-B1,
71 |DELHI 1450/DEL/2009 00:00:00 Nizamuddin East,New Deli10013, India anandandanand@vsnl.com
03/12/2018 .
72 |DELHI 5821/DELNP/2014 00:00:00 D 1/5 DLF Qutab EnclavEhase 1 kevin@groserandgroser.com
03/12/2018 S. JAYARAM LAKSHMI KUMARAN & ' o
73 |DELHI 853/DEL/2011 00:00:00 SRIDHARAN B6/10, SAFDARJUNG iprdel@lakshmisri.com
U ENCLAVE NEW DELHI 110029, INDIA
HINDUSTAN AERONAUTICSLIMITED,
03/12/2018 TRANSPORT AIRCRAFT DIVISION, _ o
74 |DELHI 2836/DEL/2014 00:00:00 CHAKERI POST OFFICE, HARJINDER |designstru.kup@hahdia.com
T NAGAR, KANPUR, UTTAR PRADESH,
INDIA -208 008.
03/12/2018 KAN AND KRISHME Attorney at ng, B .
75 |DELHI 1191/DEL/2014 00:00:00 483, KNK House, Meera Bagh, Pagto knk@kankrishme.com
e VVihar, New Delhi110063, India
03/12/2018 K&_S PARTNERS 4121/B, 6_th Cross, 19A
76 |DELHI 4252/DELNP/2015 [~~~ Main, HAL Il Stage (Extension), Bangalorfbangalore@knspartners.com
00:00:00 .
560038, India
03/12/2018 SAIKRISHNA & ASSOCIATES . _
77 |DELHI 201817006680 00-00:00 ADVOCATES B-140, SECTOR 51, NOID/patent@saikrishnaassociates.com
e UTTAR PRADESH201301, INDIA
03/12/2018 VIDISHA GARG ANAND & ANAND
78 |DELHI 1495/DEL/2011 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST Janandandanand@vsnl.com
e NEW DELHI-110013, INDIA
03/12/2018 LAKSHMI KUMARAN & SRIDHARAN _ o
79 |DELHI 9467/DELNP/2012 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
e DELHI 110029, INDIA
REMFRY & SAGAR ATTORNEYSAT-
03/12/2018 |LAW REMFRY HOUSE AT
80 |DELHI 2/DEL/2011 00-00:00 MILLENNIUM PLAZA, SECTOR-27 remfry-sagar@remfry.com
GURGAON-122009, INDIA
NEHA SRIVASTAVE REMFRY & SAGAR
03/12/2018 ATTORNEYSAT-LAW REMFRY HOUSEHE
81 |DELHI 523/DEL/2011 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com

GURGAON 122 002 INDIA.
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SANDEEP RAO [IN/PA-2098] /
CHAITANYA WINGKAR [IN/PA -1532]/
AZURRA [IN/PA-1472] C/O GENERAL
ELECTRIC INDIA TECHNOLOGY

82 [DELHI 2672/DEL/2011 83%3%818 CENTRE PVT LTD. JOHN F. WELCH  |delhi-patent@nic.in
T TECHNOLOGY CENTER, 122, EPIP
PHASE 2HOODI VILLAGE,
WHITEFIELD ROAD, BANGALORE
560066, INDIA
03/12/2018 I
83 |DELHI 8685/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27 |[remfry-sagar@remfry.com
03/12/2018 IP GLOBAL SERVICES 8/3GROUND _
84 [DELHI 1556/DEL/2011 00:00:00 FLOOR, RAJINDER NAGAR NEW ipattorneys@vsnl.net
T DELHI-110060, INDIA
SUBMMANIAM & ASSOCIATES
03/12/2018 Attorneys- at- law Central Square, Suite
85 |DELHI 7730/DELNP/2014 |~~~ 328, Plaza 111, 20 Manoharlal Khurana [sna@sndp.com,docket.sna@gmail.cor
00:00:00 . .
Marg, Bara Hindu Rao (off Radhansi
Road), Delhi 110006
MATA PRASAD HINDUSTAN
03/12/2018 |JAERONAUTICS LIMITED, AVIONICS .
86 |DELHI 1682/DEL/2013 00:00:00 DIVISION KORWA TEHSIL- AMETHI agmd.korwa@haindia.com
DISTT SULTANPUR 227412
03/12/2018 REMFRY & SAG_AR A_ttorneysat—Law
87 |DELHI 10802/DELNP/2014 -~ .~ ~. Remfry House Millennium Plaza Sector 2|remfry-sagar@remfry.com
00:00:00
Gurgaon 122009
SOMA RANI MISHRA L.S.DAVAR &
03/12/2018 CO., PATENT AND TRADEMARKS _
88 [DELHI 2394/DEL/2011 00:00:00 ATTORNEY, 5/1, (FIRST FLOOR), Isdavar@ndf.vsnl.net.in
T KALKAJI EXTENSION NEW DELHI-
110019
03/12/2018 LAKSHMI KUMARAN & SRIDHARAN _ o
89 [DELHI 2607/DEL/2014 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
T DELHI 110029, INDIA
Khurana & Khurana Advocates and IP
03/12/2018 |Attorneys, E13, UPSIDC, SitdV, Behind- [tarun@khuranaandkhurana.com,docke
90 DELHI 1493/DEL/2013 00:00:00 Grand Venice, Kasna Road, Greater Noidkhuranaandkhurana.com
201310, UP, National Capital Region, Ind
GROSER & GROSER, Patent and Trade
Mark Attorneys, of D- 1/5 DLF Qutab
03/12/2018 Enclave, Phase |, Gurgaon, INDIA. _
91 |DELHI 1020/DEL/2014 00:00:00 Telephone No. 01244660500 Fax No. 01kevin@groserandgroser.com
T 4222364 and 4222365 Mobile No.
9811282273 Hnail.
kevin@groserandgroser.com
03/12/2018 I
92 |DELHI 5808/DELNP/2014 00:00:00 Remfry House Millenium Plaza Sec 27 |[remfry-sagar@remfry.com
03/12/2018 K & S PARTNERS Intellectual Property _
93 |DELHI 10093/DELNP/2014 -~~~ Attorneys 109Sector 44 Gurgaon 122003fipo@knspartners.com
00:00:00 . ; . .
National Capital Regiorindia
03/12/2018 Ms. Kompal Bansal (Patent Agent No.
94 [DELHI 3718/DEL/2014 00:00:00 IN/PA/1754) For Corporate Consultants #consultants.corporate@gmail.com
T 5568,Sector 38 West , Chandigarh60014
K &amp; S PARTNERS Intellectual
03/12/2018 |Property Attorneys 109&nbsp; Sector ipo@knspartners.com,ipo@knspartnet
95 DELHI 10129/DEI‘NP/ZM]OO:OO:OO 44&nbsp; Gurgaonl122 003 National om

Capital Region&nbsp; India
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GROSER & GROSER, PATENT AND

03/12/2018 |[TRADE MARK ATTORNEYS, OF D- 1/5 .
96 |DELHI 3307/DEL/2012 00:00:00 DLF QUTAB ENCLAVE, PHASE |, kevin@groserandgroser.com
GURGAON, INDIA.
97 |DELHI 10288/DELNP/201588%(2)%818 E 556 GREATER KAILASH II sna@sndp.com,docket.sna@gmail.cor
03/12/2018 VIDISHA GARG ANAND & ANAND anandandanand@vsnl.com,email@an
98 |DELHI 2379/DEL/2011 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST [andanand.com,archana@anandandan
T NEW DELHI-110013, INDIA com
03/12/2018 |Anand and Anand Advocates B 41 anandandanand@vsnl.com,email@an
[=
99 DELHI  11631/DELNP/201%50.00:00  |Nizamuddin East New Delhi 110013 Indijandanand.com
REMFRY & SAGAR ATTORNEYSAT-
J03/12/2018 (LAW REMFRY HOUSE MILLENNIUM
100|DELHI 10112/DELNP/201~00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfry—sagar@remfry.com
INDIA.
03/12/2018 GROSER & GROSER. Patent and Trade
101|DELHI 8207/DELNP/2015 | 1.+, Mark Attorneys of D - 115 DLF Qutab kevin@groserandgroser.com
00:00:00
Enclave, Phase |, Gurgaon. INDIA.
03/12/2018 .
102|DELHI 164/DELNP/2014 00:00:00 161 VIGYAN VIHAR bhatnagar_associates@yahoo.com
03/12/2018 I
103|DELHI 41564/DELNP/2015 00:00:00 Remfry House Millenium Plaz8ec 27 remfry-sagar@remfry.com
03/12/2018 LAKSHMI KUMARAN & SRIDHARAN
104|DELHI 2354/DELNP/2013 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
T DELHI 110029, INDIA
LEX ORBIS INTELLECTUAL PROPERTY
03/12/2018 [PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
105[DELHI 3588/DELNP/2013 00:00:00 1517, TOLSTOY MARG NEW DELH{110m
001
ANAND AND ANAND ADVOCATES B- .
106DELHI  |6023/DELNP/2013 [03/12/2018 |41 "\ 17 AMUDDIN EAST NEW DELHI  [2n@ndandanand@vsnl.com,.email@an
00:00:00 andanand.com
110013, INDIA
03/12/2018 [BHATNAGAR & ASSOCIATES, 161, bhatnagarmp@yahoo.com,bhatnagar |
107\DELHI 3632/DEL/2011 00:00:00 VIGYAN VIHAR, NEW DELHI - 110 092 |ociates@yahoo.com
108|DELHI 2701/DELNP/2014 83%3%818 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
03/12/2018 LAKSHMI KUMARAN & SRIDHARAN
109|DELHI 223/DEL/2013 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
T DELHI 110029, INDIA
REMFRY & SAGAR ATTORNEYSAT-
03/12/2018 |LAW REMFRY HOUSE MILLENNIUM
110|DELHI 10138/DELNP/201100:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrytsagar@remfry.com
INDIA.
03/12/2018 |LAKSHMI KUMARAN & SRIDHARAN
[=
111|DELHI 10250/DELNP/201‘00:00:00 B6/10 Safdarjung Enclave IPRDEL@LAKSHMISRI.COM
03/12/2018 I remfry-sagar@remfry.com,remfry
112|DELHI 4094/DELNP/2014 00-00:00 Remfry House Millenium Plaza Sec 27 sagar@remiry.com
REMFRY & SAGAR Attorneysat-Law
03/12/2018 [Remfry House Millennium Plaza Sector 2
113|DELHI 10287/delnp/2012 00:00:00 Gurgaon 122 00andia. remfry-sagar@remfry.com
114|DELHI 4991/DELNP/2014 83%3%818 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
03/12/2018 LEX ORBIS Intellectual Property Practice
115|DELHI 1863/DELNP/2014 00:00:00 709/710Tolstoy House 15 17 Tolstoy Maimanisha@lexorbis.com
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ANURADHA SALHOTRA LALL LAHIRI

03/12/2018 [& SALHOTRA PLOT NO. B28, .
116|DELHI 18954/DELNP/2012 155.64.00"  |SECTOR32, INSTITUTIONAL AREA,  [PO@lIs.in
GURGAON-122 001 (HARYANA) INDIA
03/12/2018 VD GULWANI DUA ASSOCIATES 202
117|DELHI 4058/DELNP/2014 00:00:00 206, TOLSTOY HOUSE, 15, TOLSTOY |vgulwani@duaassociates.com
e MARG, NEW DELHI-110001, INDIA
03/12/2018 . .
118|DELHI 7354/DELNP/2015 00:00:00 E 556 GREATER KAILASH II sna@sndp.com,docket.sna@gmail.cor
03/12/2018 |Lall Lahiri & Salhotra LLS House Plot No.| .
119|DELHI 9715/DELNP/2014 00:00:00 28 .Sector 32 Institutional Area mail@rahulchaudhry.com
03/12/2018 I
120|DELHI 8314/DELNP/2015 00:00:00 Remfry House MilleniunPlaza Sec 27 remfry-sagar@remfry.com
SHRIMANT SINGH REMFRY & SAGAR
03/12/2018 |[ATTORNEYSAT-LAW REMFRY HOUSE
121|DELHI 6158/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
Abu Ghazaleh Intellectual Property (AGIP
03/12/2018 [TMP Agents India Pvt. Ltd. HL Arcade 3rq. . .
122|DELHI [7586/DELNP/2015 1. 0600  |Fioor Plot No. 14 Sector 5 (MLU) Above |"did@agip.com
AXIS Bank Dwarka New Delhi 110075 Inq
contact@agarwalandco.com,agarwala
DEEPAK KUMAR TRIVEDI AGARWAL .
123[DELHI  [2048/DEL/2011 gg{ ég( (2)818 & CO. 73, AJANTA APARTMENT, 36, | P%%9g‘;’;\'};g&fggaﬁglagséwfgi?sg%
e EXTENSION NEW DELHF110092 -ag 9 ' '
arwalandco.com
03/12/2018 _—
124|DELHI 8954/DELNP/2015 00:00:00 RemfryHouse Millenium Plaza Sec 27  |remfry-sagar@remfry.com
LEX ORBIS INTELLECTUAL PROPERTY
04/12/2018 |PRACTICE 709/710, TOLSTOY HOUSE |mail@Ilexorbis.com,manisha@lexorbis
125DELHI B453/DELNP/2013 00:00:00 1517, TOLSTOY MARG NEW DELH{110m
001
04/12/2018 LALL LAHIRI & SALHOTRA Plot No. B- |gpo@lls.in,patents@rahulchaudhry.co
126|DELHI 2610/DEL/2014 00:00:00 28, Sectof32, Institutional Area, Gurgaen |eena.arora@srf.com,gpo@lls.in,patent
T 122 001 (Haryana) India rahulchaudhry.com,veena.arora@srf.c
REMFRY & SAGAR ATTORNEYSAT-
04/12/2018 |LAW REMFRY HOUSE MILLENNIUM
127|DELHI 856/DELNP/2013 00-00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfry—sagar@remfry.com
INDIA.
04/12/2018 LEX ORBIS INTELLECTUAL PROPERTY
128 |IDELHI 4954/DELNP/2013 00:00:00 PRACTICE 709/710, TOLSTOY HOUSE 18/, Imail@lexorbis.com,manisha@lexorbis.con
T TOLSTOY MARG NEW DELHF110 001
dev.robinosn@amarchand.com,dev.ro
AMARCHAND & MANGALDAS & osn@amarchand.com,dev.robinosn@:
04/12/2018 SURESH A. SHROFF &0. rchand.com,dev.robinosn@amarchand
129|DELHI 2826/DEL/2011 00:00:00 AMARCHAND TOWERS 216, OKHLA |m,
T INDUSTRIAL ESTATE, PHASE Il NEW |am.delhi@amarchand.com,am.delhi@
DELHI-110 020 archand.com,dev.robinosn@amarnctiz
om
04/12/2018 |S/19 22 IFAIA Center Greater Noida
130|DELHI 9274/DELNP/2015 00:00:00 Shopping Plaza Site IV Kasna Road Plot docket@khuranaandkhurana.com
04/12/2018 LAKSHMI KUMARAN & SRIDHARAN
131|DELHI 10761/DELNP/201200_00_00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
e DELHI 110029, INDIA
. _|--,manisha@lexorbis.com
04/12/2018 [LEX ORBIS Intellectual Property Practice| ' " . . y
132|DELHI 2892/DELNP/2014 00:00:00 709/710 Tolstoy House 15 17 Tolstoy Ma,manlsha@Iexorbls.com,maﬂ@lexorbl.

om,manisha@lexorbis.com
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SHRIMANT SINGH REMFRY & SAGAR

04/12/2018 |[ATTORNEYSAT-LAW REMFRY HOUSEHE
133|DELHI 7839/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
ANAND AND ANAND ADVOCATES B- .
134DELHI  [9507/DELNP/2013 [2412/2018 141 "N17AMUDDIN EAST NEW DELHI  [Ah@ndandanand@vsnl.com,email@an
00:00:00 andanand.com
110013, INDIA
04/12/2018 ANAND AND ANAND ADVOCATES B-
135|DELHI 1108/DELNP/2014 |~~~ 41, NIZAMUDDIN EAST NEW DELHI anandandanand@vsnl.com
00:00:00
110013, INDIA
04/12/2018 |B 483 KNK House Meera Bagh Paschim .
136|DELHI 3884/DELNP/2014 00:00:00 \Vihar New Delhi 110063 INDIA knk@knkkrishme.com
SANDEEP RAO [IN/PA-2098] /
CHAITANYA WINGKAR [IN/PA -1532]/
AZURRA [IN/PA -1472] C/O GENERAL
04/12/2018 ELECTRIC INDIA TECHNOLOGY
137|DELHI 3832/DEL/2011 00:00:00 CENTRE PVT LTD. JOHN F. WELCH |bpo.mail@ge.com
e TECHNOLOGY CENTER, 122, EPIP
PHASE 2, HOODI VILLAGE,
WHITEFIELD ROAD, BANGALORE
560066, INDIA
L.S. DAVAR & CO., PATENT AND
04/12/2018 [TRADEMARKS ATTORNEY, 5/1, (FIRST| .
138|DELHI 259/DEL/2013 00:00:00 FLOOR), KALKAJI EXTENSION NEW Isdavar@ndf.vsnl.net.in
DELHI-110 019
04/12/2018 REMFRY & SAGAR Attorneysat-Law
139|DELHI 10088/DELNP/2014 " .~ ~. Remfry House Millennium Plaza Sector 2|remfry-sagar@remfry.com
00:00:00 )
Gurgaon 122009 India
04/12/2018 ANAND AND ANAND ADVOCATES B-
140|DELHI 10852/DELNP/2013 A ~~. 41, NIZAMUDDIN EAST NEW DELHI anandandanand@nl.com
00:00:00
110013, INDIA
04/12/2018 LAKSHMI KUMARAN & SRIDHARAN
141|DELHI 8014/DELNP/2012 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
T DELHI 110029, INDIA
04/12/2018 SHIVANG MISHRA 36/47, UBLOCK,
142|DELHI 2315/DEL/2014 00:00:00 DLF CYBER CITY PHASEIII, mishra.india01@gmail.com
T GURGAON-122002;
04/12/2018 REMFRY & SAGAR Attorneysat-Law
143|DELHI 7222/DELNP/2012 (S~ Remfry House Millennium Plaza Sector 2jremfry-sagar@remfry.com
00:00:00
Gurgaon 122009
PRASHANT PHILLIPS LAKSHMI
04/12/2018 |[KUMARAN & SRIDHARAN B6/10, . .
144|DELHI 8563/DELNP/2012 00:00:00 SAEDARJUNG ENCLAVE NEW DELHI iprdel@lakshmisri.com
110029, INDIA
04/12/2018 LAKSHMI KUMARAN & SRIDHARAN
145|DELHI 5466/DELNP/2013 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
T DELHI 110029, INDIA
04/12/2018 De Penning & De Penning 2B, Ground
146|DELHI 8747/DELNP/2015 (1.~ ~. Floor, Solitaire Plaza MG Road, Gurgaon|patent@depenning.com
00:00:00
122002
04/12/2018 C/O LAKSHMI KUMARAN &
147|DELHI 375/DEL/2014 00:00:00 SRIDHARAN B6/10,Safdarjung Enclave |iprdel@lakshmisri.com
T New Delhi 110029 India
SHRIMANT SINGH REMFRY & SAGAR
04/12/2018 |[ATTORNEYSAT-LAW REMFRY HOUSE
148|DELHI 8556/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com

GURGAON 122 009, INDIA.
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ANAND AND ANAND ADVOCATES B-

149|DELHI 415/DEL/2013 04{12{2018 41, NIZAMUDDIN EAST NEW DELHI email@anandandanand.com
00:00:00
110013, INDIA
LALL LAHIRI & SALHOTRA PLOT NO.
04/12/2018 [B-28, SECTOR32, INSTITUTIONAL .
150|DELHI - {1990/DELNP/2013 550000 |AREA, GURGAON122 001 (HARYANA) [GPO@lIs.in
INDIA
REMFRY & SAGAR ATTORNEYSAT-
04/12/2018 [LAW REMFRY HOUSE MILLENNIUM
151|DELHI 5854/DELNP/2012 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfry—sagar@remfry.com
INDIA.
KAN AND KRISHME ADVOCATES
04/12/2018 PATENT AND TRADEMARK
152|DELHI 4764/DELNP/2012 00:00:00 ATTORNEYS KNK HOUSE B-483 knk@kankrishme.com
T MEERA BAGH PASCHIM VIHAR NEW
DELHI-110063 INDIA.
04/12/2018 |B 483 KNK House Meera Bagh Paschim |knk@kanrishme.com,knk@kankrishme
153DELHI - BS79/DELNPI2015 155.00:00  \vihar New Delhi 110063 INDIA om
04/12/2018 [Remfry House, Millenium Plaza , Sec 27,
154DELHI 9124/DELNP/2015 00:00:00 Gurgaon, 122009, India remfry-sagar@remfry.com
SHRIMANT SINGH REMFRY & SAGAR
04/12/2018 [ATTORNEYSAT-LAW REMFRY HOUSH
155|DELHI 2492/DEL/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
VIKRAM SINGH S/O-SH. VIJAY
04/12/2018 [KUMAR, V.P.O. GUBHANA, TEH.: . .
156|DELHI 645/DEL/2012 00:00:00 BAHADURGARH, DIST. JHAJJAR, delhipatent@nic.in
STATE-HARYANA -124507, INDIA.
04/12/2018 |Anand And Anand B 41 NIZAMUDDIN :
[=
157|DELHI 11333/DELNP/20L00:00:OO EAST email@anandandanand.com
04/12/2018 K & S PARTNERS Intellectual Property
158|DELHI 722/DEL/2015 . Attorneys 109, Sector 44, Gurgaon 12200ipo@knspartners.com
00:00:00 . . ) )
National Capital Region, India
LALL LAHIRI & SALHOTRA Plot No. B-28,
Sector32, Institutional Area, Ggaon122 001
04/12/2018 |(Haryana) India Telephone No.: (0124) 23822(gpo@Ils.in,patents@rahulchaudhry.com,pd
159 DELHI 1870/DEL/2014 00:00:00 & 2382203 Fax No.: (0124) 2384898 Mobile: Hts@lls.in
9971726980 Enail: gpo@lls.in ; and
patents@lls.in ;
04/12/2018 REMFRY & SAGAR AttorneysatLaw Remfry
160 [DELHI 7084/DELNP/2012 00:00:00 House Millennium Plaza Sector 23urgaon remfry-sagar@remfry.com
e 122009
INDRA DWIVEDY SPS(CONTROLLING
04/12/2018 [OFFICER),IPU, CSIR, NISCAIR BUILDING, l{csirfer.ipu@niscair.res.in,head.ipu@niscaif
161 DELHI 3198/DEL/2012 00:00:00 SATSANG VIHAR MARG, NEW DELHF} .in
110067.
04/12/2018 C/O LAKSHMI KUMARAN &
162|DELHI 11263/DELNP/2014 "~ SRIDHARAN B6/10 Safdarying Enclave |iprdel@lakshmisri.com
00:00:00 . ;
New Delhi 110029 India
04/12/2018 SHIVANI SHRIVASTAVA S.
163|DELHI 926/DEL/2012 00:00:00 MAJUMDAR & CO., G48, LGF, LAJPAT |del@patentindia.com
T NAGAR-III, NEW DELHI-110 024, INDIA.
KHURANA & KHURANA ADVOCATES
AND IP ATTORNEYS, IFAIA CENTER,
04/12/2018 [S/2022, GREATER NOIDA SHOPPING [info@khuranaandkhurana.com,docket
164|DELHI 1125/DELNP/2013 00:00:00 PLAZA, UPSIDGIV, PLOT NO. 7/2, huranaandkhurana.com

KASNA ROAD, GREATER NOIDA,

201308.
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04/12/2018

165|DELHI 8674/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27  |[remfry-sagar@remfry.com
04/12/2018 |A-2,SECTOR60,NOIDA,U.P:201307 ssaxena@uflexengg.com,raghwendra,
166/DELHI 3644/DEL/2013 00:00:00 INDIA h@uflexltd.com
04/12/2018 K & S PARTNERS Intellectual Property
167|DELHI 9371/DELNP/2015 |1~.~~. Attorneys 109, Sector 44, Gurgaon 1220(ipo@knspartners.com
00:00:00 . : : .
National Capital Region ,India
04/12/2018 [LAKSHMI KUMARAN & SRIDHARAN
168|DELHI 6007/DELNP/2015 00:00:00 B6/10 Safdarjung Enclave IPRDEL@LAKSHMISRI.COM
04/12/2018 B 483 KNK House Meera Bagh Paschim .
169|DELHI 8654/DELNP/2015 00:00:00 Vihar New Delhi 110063 INDIA knk@kankrishme.com
04/12/2018 L.S. DAVAR & CO. 32, RADHA Isdavar@ndf.vsnl.net.in,info@iotaip.co|
170|DELHI 797/DELNP/2013 00:00:00 MADHAV DUTTA GARDEN LANE Isdavar@ndf.vsnl.net.in,Isdavar@del6
e KOLKATA -700010 nl.net.in
04/12/2018 NEETI WILSON ANAND AND ANAND
171|DELHI 1977/DEL/2011 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST |anandandanand@vsrdm
e NEW DELHI-110013, INDIA
SHRIMANT SINGH REMFRY & SAGAR
04/12/2018 |ATTORNEYSAT-LAW REMFRY HOUSE
172|DELHI 3497/DEL/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
04/12/2018 |S. MAJUMDAR & CO., G48,LGF, Lajpat [del@patentindia.com,cal@patentindia
L173PELHI 1201611001597 l55:50,00  |Nagar Ill, New Delhi 110024, India  |m
RITIKA AHUJA 254, 3RD FLOOR, . - . .
174|DELHI  [7415/DELNP/2013 83{ 33%818 OKHLA INDUSTRIAL ESTATE, PHASE ir(':t'eksaggq”p'”fo'Com'bus'”e@core'pser
T I1l, NEW DELHI-110020, INDIA )
NEHA SRIVASTAVA REMFRY &
04/12/2018 |SAGAR ATTORNEYSAT-LAW REMFRY
175|DELHI 3457/DELNP/2012 00:00:00 HOUSE MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
04/12/2018 [Anand And Anand B 41 NIZAMUDDIN . .
176|DELHI 5332/DELNP/2014 00:00:00 EAST. New Delhi110013 India delhipatent@nic.in
04/12/2018 K & S PARTNERS Intellectual Property
177|DELHI 6686/DELNP/2014 00:00:00 Attorneys 109 Sector 44 Gurgaon Nationgipo@knspartners.com
T Capital Region
L.S. DAVAR & CO., PATENT AND
04/12/2018 |[TRADEMARKS ATTORNEY, 5/1, (FIRST|lsdavar@ndf.vsnl.net.in,Isdavar@ndf.v
178DELHI 3572/DEL/2013 00:00:00 FLOOR), KALKAJI EXTENSION NEW |.net.in
DELHI-110 019
ANAND AND ANAND ADVOCATES B- .
179|DELHI  [5953/DELNP/2013 83{ éé{gglg 41, NIZAMUDDIN EAST NEW DELHI ﬁg"glgnﬂiﬁa”da”a”d'Com’a”a”da”
e 110013, INDIA '
INDRA DWIVEDY SPS(CONTROLLING
04/12/2018 |OFFICER), IPU, CSIR, NISCAIR csirfer.ipu@niscair.res.in,head.ipu@ni
180DELHI 2617/DEL/2013 00:00:00 BUILDING, 14, SATSANG VIHAR ir.res.in
MARG, NEW DELHI-110 067, INDIA
SHRIMANT SINGH REMFRY & SAGAR
04/12/2018 |[ATTORNEYS-AT-LAW REMFRY HOUSE
181(DELHI 7672/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
04/12/2018 |Anand & Anand AdvocatesB1, archana@anandandanand.com,anand
182|DELHI 2535/DEL/2015 00:00:00 Nizamuddin East New Delhi 110013, Indinand@vsnl.com
S. JAYARAM LAKSHMI KUMARAN &
04/12/2018 |SRIDHARAN B6/10, SAFDARJUNG . .
183|DELHI 92/DEL/2012 00:00:00 ENCLAVE NEW DELHI 110029, INDIA iprdel@lakshmisri.com
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LEX ORBIS INTELLECTUAL PROPERT

04/12/2018 |PRACTICE 709/710, TOLSTOY HOUSE . .
184|DELHI 5907/DELNP/2012 00:00:00 1517, TOLSTOY MARG NEW DEI_Huloma|I@Iexorb|s.com
001
04/12/2018 |Remfry House Millenium Plaza Sec
185|DELHI 2253/DELNP/2015 00:00:00 27, Gurgaon 122009, India remfry-sagar@remfry.com
SUBRAMANIAM ASSOCIATES Attorneys
04/12/2018 |- at- law Central Square, Sui8, Plaza ' .
186|DELHI 10769/DELNP/201zoo_oo_00 111, 20 Manoharlal Khurana Marg, Bara |sna@sndp.com,docket.sna@gmail.cor
T Hindu Rao (off Rani Jhansi Road), Delhi
110006
04/12/2018 [LEX ORBIS 709/710, Tolstoy House 1Y, |mail@lexorbis.com,manisha@lexorbis
187IDELHI [7086/DELNP/2011 1556500 [rolstoy Marg New Delhi 110 001 India  |m
04/12/2018 REMFRY & SAGAR AFtorneysat—Law
188|DELHI 7043/DELNP/2012 | .~ . Remfry House Millennim Plaza Sector 27|remfry-sagar@remfry.com
00:00:00
Gurgaon 122009
04/12/2018 LAKSHMI KUMARAN & SRIDHARAN'
189|DELHI 9342/DELNP/2014 |1~ B6/10, Safdarjung Enclave, New Delhi |IPRDEL@LAKSHMISRI.COM
00:00:00 :
110029 India
DR. RAHUL MISHRA INTELLECTUAL
PROPERTY MANAGEMENT NECTAR
04/12/2018 |LIFESCIENCES LTD. VILLAGE: . .
190|DELHI 3811/DEL/2011 00:00:00 SAIDPURA, TEHSIL: DERABASSI rahul.mishra@neclife.com
DISTT: MOHALI-140507, PUNJAB,
INDIA
SUBRAMANIAM, NATARAJ &
04/12/2018 ASSOCIATES ATTORIEYS-AT-LAW sna@sna
191|DELHI 5909/DELNP/2012 00:00:00 PATENT & TRADEMARK ATTORNEYS |ip.com,docket.sna@gmail.com,sna@V|
T E-556, GREATER KAILASH Il NEW com
DELHI 110 048
04/12/2018 REMFRY & SAGAR AFtorney&at—Law
192|DELHI 7090/DELNP/2012 (<.~ -. Remfry House Millennium Plaza Sector 2jremfry-sagar@remfry.com
00:00:00
Gurgaon 122009
LALL LAHIRI & SALHOTRA Plot No. B-
28, Secto32, Institutional Area, Gurgaen
04/12/2018 |122 001 (Haryana) India Telephone No.: [gpo@lls.in,patents@rahulchaudhry.co
193DELHI 1201611001482 1n000.00  [(0124) 2382202 & 2382203 Fax No.: (014eena.arora@srf.com
2384898 Mobilex+91 9971726980 Hnail:
gpo@lls.in; & patents@lls.in;
04/12/2018 AVI GARG LAKSHMI KUMARAN & _ o
194|DELHI 3114/DELNP/2012 00:00:00 SRIDHARAN B6/10, SAFDARJUNG iprdel@lakshmisri.com
T ENCLAVE NEW DELHI 110029, INDIA
REMFRY & SAGAR ATTORNEYSAT-
04/12/2018 |LAW REMFRY HOUSE MILLENNIUM
195|DELHI 364/DEL/2010 00:00:00 PLAZA SECTOR 27 GURGAON 122 002 remfry-sagar@remfry.com
INDIA.
04/12/2018 I
196|DELHI 6818/DELNP/2014 00:00:00 Remfry HouseMillenium Plaza Sec 27 remfry-sagar@remfry.com
04/12/2018 KAN AND KRISHME Attorneys at Law A |knk@kankrishme.com,knk@kankrishr
197|DELHI 201717002748 o 11 Shubham Enclave Paschim Vihar Newlcom,knk@kankrishme.com,knk@kank
00:00:00 . )
Delhi 110063 India hme.com
SHRIMANT SINGH REMFRY & SAGAR
04/12/2018 |ATTORNEYSAT-LAW REMFRY HOUSE
198|DELHI 7028/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfryzom
GURGAON 122 009, INDIA.
04/12/2018 |[K&S Partners 109, Sect@dd, Gurgaon 122|.
199|DELHI 201611025472 00:00:00 003, National Capital Region, India. ipo@knspartners.com
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ZEUSIP ADVOCATES G4, JANGPURA

200|DELHI ZO%MDELNPQ013OOQOQO EXTENSION NEW DELHI 110 014 info@zeusip.com
VARUN SHARMA AMARCHAND &
04/12/2018 MANGALDAS & SURESH A. SHROFF &
201|DELHI 5050/DELNP/2012 00:00:00 CO. AMARCHAND TOWERS 216, dev.robinson@amarchand.com
T OKHLA INDUSTRIAL ESTATE, PHASE
11, NEW DELHI 110020, INDIA
04/12/2018 [Remfry House Millenium Plaza Sec 27,
202|DELHI 4474/DELNP/2014 00:00:00 Gurgaon122009, New Delhi India. remfry-sagar@remfry.com
04/12/2018 NEETI WILSON ANAND AND ANAND
203|DELHI 2676/DEL/2012 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST [anandandanand@vsnl.com
T NEW DELHI 110013, INDIA
04/12/2018 |D 1/5 DLF Qutab Enclave, Phase |, .
204|DELHI 3529/DELNP/2015 00:00:00 Gurgaon, India kevin@groserandgroser.com
04/12/2018 LAKSHMI KUMARAN & SRIDHARAN
205|DELHI 5722/DELNP/2015 |1 .~ B6/10 Safdarjung Enclave New Delhi IPRDEL@LAKSHMISRI.COM
00:00:00 ;
110029, India
04/12/2018 [Remfry House Millenium Plaza Sec 27
206|DELHI 7831/DELNP/2015 00:00:00 gurgaon India remfry-sagar@remfry.com
04/12/2018 LALL LAHIRI & SALHOTRA PLOT NO. B-28,
207 [DELHI 10690/DELNP/2012 00:00:00 SECTOR32, INSTITUTIONAL AREA, gpo@lls.in,patents@lls.in
e GURGAON-122 001 (HARYANA) INDIA
04/12/2018 [L.S. DAVAR & CO. 32, RADHAMADHAV info@iotaip.com,Isdavar@vsnl.com,Isdava
208 |DELHI BOO/DELNP/2013 00:00:00 DUTTA GARDEN LANE KOLKATA-700010 [|vsnl.com,Isdavar@del6.vsnl.net.in
CHADHA & CHADHA, Advocates, F46, . . .
209|DELHI  [3130/DEL/2013 83%(2){(2)818 Himalaya House, 23, Kasturba Gandhi Marg, [ 0@Iprattomeys.com,patents@iprattorne
:00: . . om
Delhi 110001ndia.
04/12/2018 _
210|DELHI 7056/DELNP/2014 00:00:00 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
04/12/2018 [Remfry House Millenium Plaza Sec 27,
211|DELHI 4987/DELNP/2014 00:00:00 Gurgaon122009 India remfry-sagar@remfry.com
04/12/2018 ANAND AND ANAND ADVOCATES B-
212|DELHI 6686/DELNP/2011 1~ ~~. 41, NIZAMUDDIN EAST NEW DELHF [email@anandandanand.com
00:00:00
110013, INDIA
04/12/2018 _—
213|DELHI 8464/DELNP/2015 00:00:00 Remfry HouseMillenium Plaza Sec 27 remfry-sagar@remfry.com
REMFRY & SAGAR ATTORNEYSAT-
04/12/2018 [LAW REMFRY HOUSE MILLENNIUM
214|DELHI 3027/DELNP/2013 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrytsagar@remfry.com
INDIA.
04/12/2018 |Anand And Anand B 41 NIZAMUDDIN . I
215|DELHI 5242/DELNP/2014 00:00:00 EAST. New Delhi110013 India delhipatent@nic.in
04/12/2018 K & S PARTNERS Intellectual Property
216 [DELHI 6388/DELNP/2015 00:00:00 Attorneys 109 Sector 44 Gurgaon 122003 ipo@knspartners.com
T National Capital Region India
04/12/2018 [B 483 KNK House Meera Bagh Paschim Viha .
217 |DELHI 915/DELNP/2015 00:00:00 New Delhi 110063 INDIA knk@kankrishme.com
04/12/2018 . .
218|DELHI 6989/DELNP/2015 00:00:00 E 556 GREATER KAILASH II sna@sndp.com,docket.sna@gmail.cor
04/12/2018 L
219|DELHI 6251/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27 |[remfry-sagar@remfry.com
K&S Partners Intellectual Property Attorng
04/12/2018 [515B, PlatinumTower, 5th Floor, Sohna |
220|DELHI 7582/DELNP/2015 00:00:00 Road, Sector 47, Gurgaer122003, Natione|po@knspartners.com
Capital Region, India
04/12/2018 [Remfry House , Millenium Plaza , Sec 27
221|DELHI 5117/DELNP/2015 00:00:00 Gurgaon, 122009, India remfry-sagar@remfry.com
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SUBRAMANIAM, NATRAJ &
ASSOCIATES, ATTORNEYSAT-LAW,

sna@sna

222|DELHI 812/DEL/2010 83%3%818 PATENT AND TRADE MARK ip.com,docket.sna@gmail.com,sna.pal
T ATTORNEYS E556, GREATER @gmail.com,sna@vsnl.com
KAILASH II, NEW DELHI 110 048, INDIA
04/12/2018 N
223|DELHI 6288/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27 |[remfry-sagar@remfry.com
04/12/2018 I
224|DELHI 1024/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
LEX ORBIS INTELLECTUAL PROPERT
04/12/2018 |[PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
225DELHI 2429/DELNP/2013 00:00:00 1517, TOLSTOY MARG NEW DELH{110m
001
INTTL ADVOCARE F-252, WESTERN : . .
226|DELHI  [169/DELNP/2013 83( éé{ 5818 AVENUE SAINIK FARMS, NEW DELHI g\e/glaarr‘te@;g}:'ad"ocare'com'V'Sha'@'m
e 1100062, INDIA. '
04/12/2018 K & S PARTNERS Intellectual Property
227|DELHI 5542/DELNP/2015 |S~. . Attorneys 109, Sector 44, Gurgaon 1220(ipo@knspartners.com
00:00:00 . . ) .
National Capital Region , India
04/12/2018 . .
228|DELHI 201617043452 00:00:00 E 556 GREATER KAILASH Il sna@sndap.com,docket.sna@gmail.cor
04/12/2018 LAKSHMI KUMARAN & SRIDHARAN
229|DELHI 1189/DELNP/2013 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
e DELHI 110029, INDIA
04/12/2018 |Anand and Anand Advocates B 41 anandandanand@vsnl.com,email@an
230DELHI 4105/DELNF/2014 00:00:00 Nizamuddin East New Delhi 110013 Indi{fandanand.com
L.S. DAVAR & CO., PATENT AND
04/12/2018 [TRADEMARKS ATTORNEY, 5/1, (FIRST| .
231|DELHI 2446/DEL/2013 00:00:00 FLOOR), KALKAJI EXTENSION NEW Isdavar@ndf.vsnl.net.in
DELHI-110 019
04/12/2018 K & S PARTNERS Intellectual Property
232|DELHI 7518/DELNP/2012 |1 ~.~~. Attorneys 109Sector 44 Gurgaon 122003fipo@knspartners.com
00:00:00 . - . ;
National Capital Regiorindia
04/12/2018 LAKSHMI KUMARAN & SRIDHARAN
233|DELHI 4918/DELNP/2014 T B6/10 Safdarjung Enclave, New Delhi IPRDEL@LAKSHMISRI.COM
00:00:00 .
110029 India
04/12/2018 DE PENNING & DE PENNING 2B, GROUND
234 |DELHI 3410/DEL/2013 00:00:00 FLOOR, SOLITRAIRE PLAZA MG ROAD, patent@depenning.com
T GURGAON 122002
SHRIMANT SINGH REMFRY &SAGAR
04/12/2018 [ATTORNEYSAT-LAW REMFRY HOUSE
235 [DELHI 9862/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
04/12/2018 TANVEER ALI KHAN 86, BASANT VIHAR,
236 |DELHI 1053/DEL/2010 00:00:00 1ZZAT NAGAR NEAR MINI-BYPASS delhi-patent@nicn,kolkatapatent@nic.in
T BAREILLY, U.P
REMFRY & SAGAR ATTORNEYSAT-
04/12/2018 |LAW REMFRY HOUSE MILLENNIUM  |remfry-sagar@remfry.com,REMFRY
237DELHI o 772/DELNP/2015 00:00:00 PLAZA SECTOR 27, GURGAON 122 00§SAGAR@REMFRY.COM
INDIA.
0a/12/2018 |PATENT & TRADEMARK ATTORNEYS E
238 |DELHI 201617036353 00:00:00 556, GREATER KAILASH Il NEW DELHI 110 [sna@sndp.com,docket.sna@gmail.com
T 048
L.S DAVAR & COMPANY 32, RADHA
04/12/2018 |MADHAV DUTTA GARDEN LANE
239 [DELHI 2435/DEL/2013 00:00:00 KOLKATA 700010, WEST BENGAL PHONE: |davar@cal2.vsnl.net.in,davar@cal2.vsnl.ng

91-33-23633251 FAX: 9133-2263 3248 E

MAIL: davar@cal2.vsnl.net.in
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ANAND AND ANAND ADVOCATES B-

240|DELHI 9688/DELNP/2013 04{12{2018 41, NIZAMUDDIN EAST NEW DELHI anandandanand@vsnl.com
00:00:00
110013, INDIA
04/12/2018 DE PENNING & DE PENNING 2B, .
241|DELHI 8975/DELNP/2013 00:00:00 GROUND FLOOR, SOLITAIRE PLAZA |patent@depenning.com
T MG ROAD, GURGAON122002
04/12/2018 |B 483 KNK House Meera Bagh Paschim .
242|DELHI 3785/DELNP/2015 00:00:00 \ihar New Delhi 110063 IND?A knk@kankrishme.com
04/12/2018 L
243|DELHI 6857/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
Anand & Anand Advocates-B1,
Nizamuddin East Newelhi 110013, India
Phone No: 0091.1-24355076, 24358078,
04/12/2018 [91-120-4059300 Fax No: 00911-
244|DELHI 244/DEL/2015 00:00:00 24354243, 91120-4243056.058 Email: archana@anandandanand.com
anandandanand@vsnl.com,
email@anandandanand.com,
archana@anandandanand.com
04/12/2018 NEETI WILSON ANAND & ANAND
245|DELHI 900/DEL/2011 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST Janandandanand@vsnl.com
T NEW DELHI-110013, INDIA
SHRIMANT SINGH REMFRY & SAGAR
04/12/2018 |ATTORNEYSAT-LAW REMFRY HOUSE
246|DELHI 6810/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
LEX ORBIS Intellectual Property Practice| __. . . .
247|DELHI  [2126/DEL/2014 83{ égf 3818 709/710, Tolstoy House 15 17, Tolstoy ma"@'exorb's'com’ma”'Sha@'exorb'S
e Marg New Delhi-110 001
SUBRAMANIAM & ASSOCIATES
ATTORNEYS- AT - LAW CENTRAL
248|DELHI 372/DELNP/2014 83%3%818 I\S/I%llilgRHEARSLL,i\IIT i?_'ZS Rikﬁé\zﬁx:?éo sna@sndp.com,docket.sna@gmail.cor
BARA HINDU RAO (OFF RANI JHANSI
ROAD), DELHI-110006
04/12/2018 REMFRY & SAG_AR AFtorney&at—Law
249|DELHI 9940/DELNP/2012 |1~ .~ ~. Remfry House Millennium Plaza Sector 2jremfry-sagar@remfry.com
00:00:00
Gurgaon 122009
04/12/2018 |C-16, LOWER GROUND FLOOR, EAST , .
250|DELHI 1396/DEL/2012 00:00:00 OF KAILASH, N.DELHI-110065. garglawfirm@gmail.com
04/12/2018 ANAND AND ANAND ADVOCATES B-
251|DELHI 736/DELNP/2014 . 41, NIZAMUDDIN EAST NEW DELHI anandandanand@vsnl.com
00:00:00
110013, INDIA
252|DELHI  [5622/DELNP/2014 83{ égf 5818 ﬁ‘;‘\j\f:geﬁ]?"ocates C 4 Jangpura Extensic < &eusip.com
04/12/2018 LAKSHMI KUMARAN & SRIDHARAN _ o
253|DELHI 5107/DELNP/2013 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
T DELHI 110029, INDIA
KAN AND KRISHME ADVOCATES
04/12/2018 PATENT AND TRADEMARK _
254|DELHI 5204/DELNP/2012 00:00:00 ATTORNEYS KNK House B-483 Meera |knk@kankrishme.com
T Bagh Paschim ViharNew Delhi110063
India
KAN AND KRISHME ADVOCATES,
04/12/2018 PATENT AND TRADEMARK _
255|DELHI 1419/DELNP/2013 00:00:00 ATTORNEYS B483, KNK HOUSE, knk@kankrishme.com

MEERA BAGH, PASCHM VIHAR, NEW

DELHI-110053, INDIA
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SUBRAMANIAM, NATARAJ &
ASSOCIATES ATTORNEYSAT-LAW

256|DELHI 11163/DELNP/201283%3%818 PATENT & TRADEMARK ATTORNEYS |sna@snap.com,docket.sna@gmail.cor
o E-556, GREATER KAILASH Il NEW
DELHI 110 048
REMFRY & SAGAR ATTORNEYSAT-
04/12/2018 |LAW REMFRY HOUSE MILLENNIUM
257(DELHI 8313/DELNP/2012 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
GROSER & GROSER, PATENT AND
04/12/2018 |[TRADE MARK ATTORNEYS, OF D- 1/5 .
258|DELHI 9025/DELNP/2012 00:00:00 DLF QUTAB ENCLAVE, PHASE |, kevin@groserandgroser.com
GURGAON, INDIA.
REMFRY & SAGAR ATTORNEYSAT-
404/12/2018 (LAW REMFRY HOUSE MILLENNIUM
259(DELHI 10258/DELNP/201\00:00:OO PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
LALL LAHIRI & SALHOTRA PLOT NO.
04/12/2018 |B-28, SECTOR32, INSTITUTIONAL .
260DELHI  16824/DELNP/2013 | .00 |AREA, GURGAON122 001 (HARYANA) [0PC@IIs.in
INDIA
04/12/2018 NEETI WILSON ANAND AND ANAND
261(DELHI 3029/DELNP/2012 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST [anandandanand@vsnl.com
T NEW DELHI 110013, INDIA
04/12/2018 I
262|DELHI 201617040398 00:00:00 Remfry House Millenium Plaza Sec 27  |[remfry-sagar@remfry.com
Sandeep Rao [IN/PA098] / Chaitanya
\Wingkar [IN/PA-1532]/ Azurra [IN/PA-
04/12/2018 (1472] C/o General Electric India Technolq .
263DELHI - 2169/DEL/2012 155,550 |centre Pyt Ltd. John E. Welch Technolog|?P?Mall@ge.com
Center, 122, EPIP PhageHoodi Village,
Whitefield Road, Bangalore 560066, INDI
C/O LAKSHMI KUMARAN & . L .
264|DELHI  [2381/DEL/2014 83{ 33%818 SRIDHARAN B6/10, Safdarjung Enclave :pgg;'@'aksr‘m's”'com"prde'@'akShm
T New Delhi 110029 India '
04/12/2018 I
265|DELHI 9008/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
SHRIMANT SINGH REMFRY &SAGAR
04/12/2018 |ATTORNEYSAT-LAW REMFRY HOUSHremfry-sagar@remfry.com,remfry
266|DELHI 4934/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, sagar@remfry.com
GURGAON 122 009, INDIA.
04/12/2018 REMFRY & SAG_AR AFtorneysat—Law
267|DELHI 9857/DELNP/2012 (1~ .. Remfry House Millennium Plaza Sec®r [remfry-sagar@remfry.com
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National Capital Region, India
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REMFRY & SAGAR ATTORNEYSAT-

05/12/2018 |LAW REMFRY HOUSE MILLENNIUM
370|DELHI 838/DELNP/2014 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
Amarchand & Mangaldas & Shroff Suresh
05/12/2018 |A. Shroff & Co. Amarchand Towers 216, . _
371|DELHI 3927/DELNP/2014 00:00:00 Okhla Industrial Estate Phatié, New delhipatent@nic.in
Delhi-110020
REMFRY & SAGAR ATTORNEYSAT-
05/12/2018 |LAW REMFRY HOUSE MILLENNIUM
372|DELHI 1410/DEL/2012 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
LEX ORBIS INTELLECTUAL PROPERT
05/12/2018 |PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
373DELHI 5708/DELNP/2013 00:00:00 1517, TOLSTOY MARG NEW DELH{110m
001
05/12/2018 I
374|DELHI 8721/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27  |[remfry-sagar@remfry.com
SHARDUL AMARCHAND MANGALDAS
05/12/2018 & CO. ADVOCATES & SOLICITORS _
375|DELHI 4289/DELNP/2013 00:00:00 AMARCHAND TOWERS 216, OKHLA |dev.robinson@amsshardul.com
T INDUSTRIAL ESTATE PHASE Ill, NEW
DELHI-110020
05/12/2018 LAKSHMI KU.MARAN & SRIDHARAN
376|DELHI 9439/DELNP/2015 (-~ B6/10 Safdarjung Enclave New Delhi IPRDEL@LAKSHMISRI.COM
00:00:00 .
110029,India
TECH CORP LEGAL LLP, PATENT &
05/12/2018 TRADEMARK ATTORNEYS
377|DELHI 26/DELNP/2013 00:00:00 ADVOCATES: DELHI HIGH COURT & [rahul.d@techcorplegal.com
T SUPREME COURT OF INDIA 6/12 B, FF
Tilak Nagar, New Delhi 110018, India
REMFRY & SAGAR ATTORNEYSAT-
05/12/2018 |LAW REMFRY HOUSE MILLENNIUM
378|DELHI 329/DELNP/2013 00:00:00 PLAZA SECTOR 27, GURGAON 122 OO:remfry-sagar@remfry.com
INDIA.
05/12/2018 N
379|DELHI 7281/DELNP/2014 00:00:00 Remfry House Millenium Plaza Sec 27  |[remfry-sagar@remfry.com
05/12/2018 LAKSHMIKUMARAN & SRIDHARAN. _ o
380|DELHI 10503/DELNP/2014 -~ " B6/10, Safdarjung Enclave New Delhi iprdel@lakshmisri.com
00:00:00 .
110029 India
info@iotaip.com,Isdavar@vsnl.com,inf
@iotaip.com,Isdavar@vsnl.com,info@
aip.com,Isdavar@vsnl.com,info@iotaig
om,Isdavar@vsnl.com,info@iotaip.con
davar@vsnl.com,info@iotaip.com,|sdal
. J@vsnl.com,delkpatent@nic.in/
IOTA IP PARTNERS, 45/1, FLOOR NO: {% S
381DELHI  [2286/DELNP/2013 [02/12/2018 |- hpNER MARKET MALVIYA NAGAR, |Nfo@iotaip.com,isdavar@vsnl.com,d
00:00:00 NEW DELHI-110017. INDIA i-patent@nic.in/
’ ’ ,info@iotaip.com,lsdavar@vsnl.com,d¢
i-patent@nic.in/
,Jinfo@iotaip.com,lsdavar@vsnl.com,d¢
i-patent@nic.in/
,info@iotaip.com,lsdavar@vsnl.com,d¢
i-patent@nic.in/
05/12/20.8 LEX ORBIS 709/710, Tplstoy House 1]5 _ _
382|DELHI 2809/DELNP/2013 00:00:00 Tolstoy Marg New Delhi 110 001 India [mail@lexorbis.com
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CIP LEGIT Intellectual Property Counsels

383DELHI  [201711002831 83{ ég( 3818 8-306, Dharampura Bahadurgarh 12450'rsne“"ces@c'p'eg't'°°m’°'p'eg't@9ma"'
T Haryana
05/12/2018 (317 Lawyers Chambers High Court of De
384|DELHI 279/DELNP/2013 00:00:00 110003 India ssrana@ssrana.com,patents@ssrana.
L.S. DAVAR & CO., PATENT AND
05/12/2018 [TRADEMARKS ATTORNEY, 5/1, (FIRST .
385|DELHI 1586/DEL/2012 00:00:00 FLOOR), KALKAJI EXTENSION NEW Isdavar@ndf.vsnl.net.in
DELHI-110 019
05/12/2018 S. MAJUMDAR & CO., G48, LGF,
386(DELHI 1728/DEL/2013 . LAJPAT NAGAR-IIl, NEW DELHI - 110 |del@patentindia.com
00:00:00
024, INDIA
DR. VISHAL TRIPATHI INTTL
05/12/2018 |ADVOCARE F252, WESTERN AVENUE|hemant@inttladvocare.com,vishal@int
387\DELHI 2610/DELNP/2013 00:00:00 SAINIK FARMS, NEW DELHI 1100062, |dvocare.com
INDIA.
RAJAN AILAVADI CIP LEGIT
INTELLECTUAL PROPERTY . . . . . :
388|DELHI  |1470/DEL/2014 88{ éé{ 3818 COUNSELS, 8306, DHARAMPURA, rsne“"ces@c'p'eg't'com’C'p'eg't@gma"'
T BAHADURGARH-124507, HARYANA,
INDIA.
05/12/2018 LAKSHMI KUMARAN & SRIDHARAN
389|DELHI 10444/DELNP/201200'00'00 B6/10, SAFDARJUNGENCLAVE NEW |iprdel@lakshmisri.com
T DELHI 110029, INDIA
05/12/2018 |Anand And Anand B 41 NIZAMUDDIN |anandandanand@vsnl.com,email@an
390|DELHI 2337/DELNP/2014 00:00:00 EAST andanand.com
05/12/2018 |LEX ORBISIntellectual Property Practice . .
391|DELHI 9231/DELNP/2013 00:00:00 709/710 Tolstoy House 15 17 Tolstoy Mamamsha@lexorms.com
CHADHA & CHADHA, Advocates, F46, | : .
392|DELHI  |2835/DEL/2013 gg{ ég( (2)818 Himalaya House, 23, Kasturba Gandhi Mg‘fg%‘;:al};?{ggygtgﬂ%%ﬁgéf@'(‘:’(;fn“
s New Delhi 110001 India. ys.com, P pr-
SUBRAMANIAM, NATARAJ & ASSOCIATES
05/12/2018 |ATTORNEYSAT-LAW PATENT & . .
393 [DELHI 4944/DELNP/2013 00:00:00 TRADEMARK ATTORNEYS E556, GREATEFsna@snap.com,docket.sna@gmall.com
KAILASH Il NEW DELHI 110 048
DR. IMRAN ALI DEPARTMENT OF
05/12/2018 |CHEMISTRY, JAMIA MILLIA ISLAMIA . . . .
394 [DELHI 547/DEL/2013 00:00:00 (CENTRAL UNIVERSITY), NEW DELHF drimran_ali@yahoo.com,sagarbp.ipo@nic,
110025.
Remfry & Sagar Attorneyat-Law Remfry
05/12/2018 [House at the Millennium Plaza, Sector 27
395|DELHI 1756/DELNP/2014 00:00:00 Gurgaon 122 009, New Delhi National remfry-sagar@remfry.com
Capital Region, India
05/12/2018 K & S PARTNERS Intekkctual Property
396|DELHI 10231/DELNP/2014 - .~ ~. Attorneys 109Sector 44 Gurgaon 122003jipo@knspartners.com
00:00:00 . : . .
National Capital Regiorindia
05/12/2018 .
397|DELHI 1727/DELNP/2013 00:00:00 317 Lawyers Chambers High Court of De[patents@ssrana.com
Dr. MEHTA, Ramesh Kumar and MEHTA
Ankush, Advocates & Patent Attorneys; a
MEHTA, Neelu and KAMPANI, Nidhi,
Patent Agents; all of Mehta & Mehta .
308DELHI  [1137/DEL/2014  [02/122018 |sooociates Mehta House;&74, Sushant  [1eNt@B@mentaip.com, mehtaandmehta
00:00:00 ciates@gmail.com

Lok-1, Sector 27, GURGAON 122 002,
NCR, INDIA Ph. Nos. : +91124-4108474
Cell Nos. : +919871941381 Fax : +9124

4108476 Email : mehta@mehtaip.com
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R.K. DEWAN & CO. PODAR

05/12/2018 |[CHAMBERS, S.A.BRELVI ROAD, FORT, .
399|DELHI 959/DEL/2013 00:00:00 MUMBAI 400 001 MAHARASHTRA, dewan@rkdewanmail.com
INDIA
SHRIMANT SINGH REMFRY & SAGAR
05/12/2018 [ATTORNEYSAT-LAW REMFRY HOUSH
400|DELHI 9524/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
SUBRAMANIAM & ASSOCIATES
ATTORNEYSAT-LAW CENTRAL
401|DELHI 1153/DELNP/2014 88/33/5818 I\SA%\LI\JJ(A)RHI,EARSLL,JAIITEK?ﬂZSRZII_\JAAZQXIIQCZ;O sna@sndp.com,docket.sna@gmail.cor
BARA HINDU RAO (OFF RANI JHANSI
ROAD) DELHI-110006
REMFRY & SAGAR ATTORNEYSAT-
405/12/2018 [LAW REMFRY HOUSE MILLENNIUM  [remfry-sagar@remfry.com,remfry
402DELHI 10799/DELNP/ZOLOO:OO:OO PLAZA SECTOR 27, GURGAON 122 004sagar@remfry.com
INDIA.
HASAN AND SINGH Flat No. 04, Sree
05/12/2018 |Nilayam ApartmentPlot No. 12, Camelot .
403(DELHI 6617/DELNP/2014 00:00:00 Layout (Near Chirec Public School), afzal@hasanandsingh.com
Kondapur, Hyderaba800084, India
SUBRAMANIAM, NATARAJ &
05/12/2018 ASSOCIATES ATTORNEYSAT-LAW _sna@sna _
404(DELHI 10205/DELNP/201200_00_00 PATENT & TRADEMARK ATTORNEYS |ip.com,docket.sna@gmail.com,sna@V|
T E-556, GREATER KAILASH Il NEW com
DELHI 110 048
05/12/2018 [LAKSHMI KUMARAN & SRIDHARAN | -
405(DELHI 427/DELNP/2013 00:00:00 B6/10 Safdarjung Enclave iprdel@lakshmisri.com
LEX ORBIS CONSULTING PVT. LTD. . : . .
05/12/2018 manisha@Iexorbis.com,mail@lexorbis
406|DELHI 204/DELNP/2015 00:00:00 Kj(;%é?l)lglrzollitggol—iouse 15 17 Tolstoy Ma m,hitendrasharma.ipo@nic.in
05/12/2018 LAKSHMIKUMARAN & SRIDHARA_N _ o
407|DELHI 1973/DEL/2011 . B6/10 Safdarjung Enclave New Delhi iprdel@lakshmisri.com
00:00:00 .
110029 India
05/12/2018 C/O LAKSHMI KUMARAN & _ o
408|DELHI 9497/DELNP/2012 |7~ SRIDHARAN B6/10 Safdarjung Enclave |iprdel@lakshmisri.com
00:00:00 . ;
New Delhi 110029 India
05/12/2018 LAKSHMI KUMARAN & SRIDHARAN _ o
409(DELHI 8020/DELNP/2013 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
e DELHI 110029, INDIA
05/12/2018 —
410|DELHI 4412/DELNP/2014 00:00:00 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
SUBRAMANIAM, NATARAJ & ASSOCIATES
05/12/2018 |ATTORNEYSAT-LAW PATENT & sna@sna
411 DELHI 6610/DELNP/2012 00:00:00 TRADEMARK ATTORNEYS E556, GREATEHip.com,docket.sna@gmail.com,sna@vsnl.¢
KAILASH Il NEW DELHI 110 048
05/12/2018 LALL LAHIRI & SALHO_TR_A RCY House Plot _
412 |DELHI 6431/DELNP/2015 00:00:00 No. B-28 Sector 32 Ins_t|tut|onal Area Gurgaon|gpo@lls.in,patents@rahulchaudhry.com
o 122 001 (Haryana) India
05/12/2018 . .
413 |DELHI 4954/DELNP/2014 00-00:00 161 VIGYAN VIHAR, New Delhi110092 India |bhatnagarmp@ahoo.com
REMFRY & SAGAR AttorneysatLaw Remfry
House Millennium Plaza Sector 27, Gurgaon 1
05/12/2018 |009, India.- Telephone No. 911242806100
414[DELHI  [2318/DEL/2014 |00 0 0 L No. 911242806101 Bl remfry: patents@remiry.com

sagar@remfry.corpatents@remfry.com
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DELHI

6471/DELNP/2015

05/12/2018

S/19 22 IFAIA Center Greater Noida

info@khuranaandkhurana.com

00:00:00 Shopping Plaza Site IV Kasna Road Plot
05/12/2018 REMFRY & SAGAR Attorneysat-Law
416|DELHI 2634/DEL/2014 00:00:00 Remfry House at the Millennium Plaza |[remfry-sagar@remfry.com
e Sector 27, Gurgaon 122 009, India
05/12/2018 |F 252 WESTERN AVENUE SAINIK hemant@inttladvocare.com,vishal@int
417\DELHI 8430/DELNP/2012 00:00:00 FARMS NEW DELHI 110062 dvocare.com
Sandeep Rao [IN/PA2098] / Chaitanya Wingka
[IN/PA -1532]/ Azurra [IN/PA-1472] Clo
05/12/2018 [General Electric India Technology Centre Pvt .
418 |DELHI  13982/DEL/2012 00:00:00 John F. Welch Technologgenter, 122, EpIp |PPo-Mail@ge.com
Phase 2, Hoodi Village, Whitefield Road,
Bangalore 560066, INDIA
419 |DELHI 4499/DELNP/2014 05{12{2018 LAKSI—_|MI KUMARAN & SRIDHARAN B6/10 IPRDEL@LAKSHMISRI.COM
00:00:00 Safdarjung Enclave
05/12/2018 LAKSHMI KUMARAN & SRIDHARAN B6/10,
420 [DELHI 8514/DELNP/2013 00:00:00 SAFDARJUNG ENCLAVE NEW DELHI iprdel@lakshmisri.com
T 110029, INDIA
05/12/2018 REMFRY & SAGAR ATTORNEYSAT-LAW
421 |DELHI 9017/DELNP/2013 00:00:00 REMFRY HOUSE MILLENNIUM PLAZA remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 009, INDIA.
05/12/2018 LEX ORBIS INTELLECTUAL PROPERTY
422 [DELHI 4098/DELNP/2013 00:00:00 PRACTICE 709/710, TOLSTOY HOUSE 1B/, |mail@lexorbis.com
T TOLSTOY MARG NEW DELHI110 001
05/12/2018 LAKSHMI KUMARAN & SRIDHARAN B6/10,
423 [DELHI 3756/DELNP/2013 . SAFDARJUNG ENCLAVE NEW DELHI iprdel@kkshmisri.com
00:00:00
110029, INDIA
05/12/2018 Ms. Kompal Bansal Patent Agent For Corpora
424 |DELHI 686/DEL/2013 = Consultants # 5568, Sector 38 West Chandiggconsultants.corporate@gmail.com
00:00:00 160014
vijayaroral@gamil.com,vijayaroral@gami
05/12/2018 |VIJAY RIKHIRAM ARORA W-79, GREATER " . .
425 [DELHI 991/DEL/2014 00:00:00 KAILASH -II, NEW DELHI-110048, INDIA. icl)Tc,)\r/gayaroral@gamll.com,vuayaroral@g
05/12/2018 C/O LAKSHMI KUMARAN & SRIDHARAN
426 |DELHI 2762/DEL/2014 00:00:00 B6/10, Safdarjung Enclave New Detht0029 |iprdel@lakshmisri.com
o India
LEX ORBIS INTELLECTUAL PROPERTY
405/12/2018 |PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
A427|DELHI 11326/DEU\IP/ZOl‘OO:OO:OO 1517, TOLSTOY MARG NEW DELH{110m
001
REMFRY & SAGAR ATTORNEYSAT-
05/12/2018 [LAW REMFRY HOUSE MILLENNIUM
428|DELHI 1418/DEL/2011 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfry—sagar@remfry.com
INDIA.
05/12/2018 ANAND AND ANAND ADVOCATES B-
429|DELHI 4598/DELNP/2013 [~~~ 41, NIZAMUDDIN EAST NEW DELHI anandandanand@vsnl.com
00:00:00
110013, INDIA
anandanand@vsnl.com,anandad@vsr
.com,anandanand@vsnl.com,anandan
@vsnl.com,anandanand@vsnl.com,de
patent@nic.in/
05/12/201g |VIDISHA GARG ANAND AND ANAND ’222?5?\?:%(/@"5”"Com’de'h'
430(DELHI 1895/DEL/2011 . ADVOCATES B-41, NIZAMUDDIN EAST P ' .
00:00:00 ,anandanand@vsnl.com,delhi

NEW DELHI-110013, INDIA

patent@nic.in/
,anandanand@vsnl.com,delhi
patent@nic.in/
,anandanand@vsnl.com,delhi
patent@rg.in/
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05/12/2018 |B6/10 SAFDARJUNG ENCLAVE New |iprdel@lakshmisri.com,IPRDEL@LAK
ASLDELHI  [1827/DELNP/2014 |5.66.00  |pelhi 110029, India HMISRI.COM
LEX ORBIS INTELLECTUAL PROPERT
05/12/2018 |[PRACTICE 709/710, TOLSTOY HOUSE |[mail@lexorbis.com,manisha@lexorbis
432|DELHI 7440/DELNP/2012 00:00:00 1517, TOLSTOY MARG NEW DELH{110m
001
05/12/2018 [LEX ORBIS 709/710, Tolstoy House 1Y, |mail@lexorbis.com,manisha@lexorbis
A33DELHI  12098/DEL/2011 155,656,900  |Tolstoy Marg New Delhi 11001 India  |m
SHRIMANT SINGH REMFRY & SAGAR
05/12/2018 [ATTORNEYSAT-LAW REMFRY HOUSE
434(DELHI 6936/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
SNEHA AGARWAL OBHAN &
105/12/2018 [ASSOCIATES 501/7 LANE W21A .
435|DELHI 10261/DELNP/201400:00:00 WESTERN AVENUE SAINIK FARMS email@obhans.com
NEW DELHI 110 062 INDIA
05/12/2018 ANAND & ANAND ADVOCATES B-41,
436(DELHI 1028/DEL/2011 o NIZAMUDDIN EAST NEW DELHI- anandandanand@vsnl.com
00:00:00
110013, INDIA
LEX ORBIS INTELLECTUAL PROPERT
405/12/2018 |[PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.conmanisha@|Iexorbis.q
437|DELHI 113'ZS/DELI\IP/ZOLOO:OO:OO 1517, TOLSTOY MARG NEW DELH{110m
001
RAMESH C. DHAWAN LALL LAHIRI &
05/12/2018 |SALHOTRA PLOT NO. B28, SECTOR32 . .
438(DELHI 276/DELNP/2014 00:00:00 INSTITUTIONAL AREA, GURGAON-122 gpo@lls.in,patents@lls.in
001 (HARYANA) INDIA
SUBRAMANIAM, NATARAJ &
05/12/2018 ASSOCIATES ATTORNEYSAT-LAW
439(DELHI 9979/DELNP/2012 00:00:00 PATENT & TRADEMARK ATTORNEYS |sna@sndp.com,docket.sna@gmail.cor
U E-556, GREATER KAILASH Il NEW
DELHI 110 048
05/12/2018 45/1 FLOOR NO:3, CORNER MARKET,
440|DELHI 7541/DELNP/2013 T MALVIYA NAGAR, NEW DELHI -110017|info@anovip.com
00:00:00 INDIA
441|DELHI  [11312/DELNP/201402/12/2018 |B6/10 SAFDARJUNG New Delhi 110029 o) @) AKSHMISRI.COM
00:00:00 India
Anand & Anand Advocates Bi1,
Nizamuddin East New Delhi 110013, Ind
Phone No: 00911-24355076, 24358078,
05/12/2018 [91-120-4059300 Fax No: 00911-
442|DELHI 813/DEL/2014 00:00:00 24354243, 91120-4243056,058 Email: anandandamal @vsnl.com
anandandanand@vsnl.com,
email@anandandanand.com,
archana@anandandanand.com
105/12/2018 |ZEUSIP ADVOCATES G4, JANGPURA | .
443(DELHI 10270/DELNP/201¢00:00:OO EXTENSION NEW DELHI 110 014 info@zeusip.com
05/12/2018 K & S PARTNERS Intellectual Property
444|DELHI 7322/DELNP/2015 | 1.~ . Attorneys 109 Sector 44 Gurgad@2003 [ipo@knspartners.com
00:00:00 . ; . .
National Capital Region India
05/12/2018 INTTL ADVOCARE F-252, Lane
445(DELHI 3304/DEL/2014 00:00:00 W/5,Western Avenue, Sainik Farms, Newyishal@inttladvocare.com
e Delhi-110062 INDIA
RANJNA MEHTA-DUTT REMFRY &
05/12/2018 |SAGAR ATTORNEYSAT-LAW REMFRY
446(DELHI 8917/DELNP/2013 00:00:00 HOUSE MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com

27, GURGAON 122 009, INDIA.
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05/12/2018 B 483 KNK House Meera Bagh Paschim . .
447|DELHI 5773/DELNP/2014 00:00:00 Vihar New Delhi 110063NDIA delhipatent@nic.in
05/12/2018 [LEXORBIS 709/710, Tolstoy House 1%, |mail@lexorbis.com,manisha@Ilexorbis
A48DELHI 1642/DELNP/2014 00:00:00 Tolstoy Marg New Delhi 110 001 India |m
05/12/2018 REMFRY & SAGAR Attorneysat-Law
449|DELHI 9866/DELNP/2012 |~~~ Remfry House Millennium Plaza Sector 2jremfry-sagar@remfry.com
00:00:00
Gurgaon 122009
LEX ORBIS INTELLECTUAL PROPERT
05/12/2018 [PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
ASODELHI 8336/DELNP/2012 00:00:00 1517, TOLSTOY MARG NEW DELH{11(0m
001
05/12/2018 |Anand and Anand Advocates B1 :
451|DELHI 4881/DELNP/2015 00:00:00 Nizamuddin East New Delhi 110013 . Indemall@anandandanand.com
05/12/2018 I
452|DELHI 2378/DELNP/2014 00:00:00 Remfry House MilleniunPlaza Sec 27 remfry-sagar@remfry.com
05/12/2018 |B 483 KNK House Meera Bagh Paschim .
A53|DELHI 4163/DELNP/2014 00:00:00 Vihar New Delhi 110063 INDIA knk@kankrishme.com
ALSTOM INDIA LIMITED IHDP
05/12/2018 |BUILDING, PLOT NO. 7 SECTOR 127, |ajay.panwar@power.alstom.com,bpo.f
AS4DELHI - 978/DEL/2014 1540000 |NOIDA 201 301, UTTARPRADESH,  |@ge.com
INDIA
REMFRY & SAGAR ATTORNEYSAT-
05/12/2018 [LAW REMFRY HOUSE MILLENNIUM
A55|DELHI 7336/DELNP/2013 00-00:00 PLAZA SECTOR 27, GURGAON 122 OOEremfry—sagar@remfry.com
INDIA.
LALL LAHIRI & SALHOTRA Plot No. B-
28, Secto32, Institutional Area, Gurgaen
05/12/2018 |122 001 (Haryana) India Telephone No.: [gpo@lls.in,patents@rahulchaudhry.co
456/DELHI 3032/DEL/2014 00:00:00 (0124) 2382202 & 2382203 Fax No.: (01Zpo@lls.in,patents@rahulchaudhry.con
2384898 Mobile: +91 99717260&-mail:
gpo@lis.in ; and patents@lls.in ;
csirfer.ipu@niscair.res.in,head.ipmd@
cair.res.in,csirfer.ipu@niscair.res.in,he
05/12/2018 INDRA DWIVEDI HEAD, CSIR, NISCAIR|ipmd@niscair.res.in,
457 (DELHI 2957/DEL/2011 00:00:00 BUILDING, 14 SATSANG VIHAR MARG |head.ipu@niscair.res.in,csirfer.ipu@ni
T NEW DELHI- 110067. ir.res.in,head.ipmd@niscair.res.in,
head.ipu@niscair.res.in,head.ipu@nis
res.in
05/12/2018 ANIL KUMAR MISHRA 31-L, PKT-2,
458|DELHI 69/DEL/2014 00:00:00 MIG. COMPLEX, MAYUR VIHAR anilkumarmishra89@gmail.com
T PHASE3, DELHI-110096. INDIA
LEX ORBIS CONSULTING PVT. LTD. . : . _
459|DELHI  [2356/DELNP/2015 83{ éé{gglg 709/710 , Tolstoy House 147, Tolstoy mﬂzzzg'si’;ﬁ:icggmg':?'exorb's
" Marg, New Delhi 110001,India ' P '
05/12/2018 VIDISHA GARG ANAND AND ANAND
460(DELHI 8106/DELNP/2012 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST [anandandanand@vsnl.com
T NEW DELHI 110013, INDIA
05/12/2018 . . .
461|DELHI 10271/DELNP/201£OO_OO,OO 52 Sukhdev Vihar Mathura Road unitedpatent@unitedipr.com
05/12/2018 REMFRY & SAGAR Attorneysat-Law
462|DELHI 10243/DELNP/2014 7.~ Remfry House Millennium Plaza Sector 2jremfry-sagar@remfry.com
00:00:00
Gurgaon 122009
05/12/2018 B 483 KNK House Meera Bagh Paschim . .
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06/12/2018 LAKSHMIKUMARAN & SRIDHARAN_ _ o
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06/12/2018 |LAKSHMI KUMARAN & SRIDHARAN | .
575|DELHI 1408/DELNP/2014 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
06/12/2018 [LEX ORBIS 709/710, Tolstoy House 1%, . .
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06/12/2018 S. JAYARAM LAKSHMI KUMARAN & ' o
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e ENCLAVE NEW DELHI-110029,NDIA
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BARA HINDU RAO, (OFF RANI JHANSI
ROAD), DELHI-110006, INDIA
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06/12/2018 C/O LAKSHMI KUMARAN &
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06/12/2018 |LAKSHMI KUMARAN & SRIDHARAN
589|DELHI 3763/DELNP/2014 00:00:00 B6/10 Safdarjung Enclave IPRDEL@LAKSHMISRI.COM
06/12/2018 [Remfry House Millenium Plaza Sec 27,
590|DELHI 9091/DELNP/2014 00:00:00 Gurgaon122009 India remfry-sagar@remfry.com
06/12/2018 |SOLICITORS & ADVOCATES P24, . L . L
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06/12/2018 |[PRACTICE 709/710, TOLSTOY HOUSE |[mail@lexorbis.com,manisha@lexorbis
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001
Amarchand & Mangaldas & Suresh A.
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110020, India
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T KOLKATA -700010 in
GROSER & GROSER, PATENT AND
06/12/2018 [TRADE MARK ATTORNEYS, OF D- 1/5 .
595|DELHI 396/DELNP/2013 00:00:00 DLF QUTAB ENCLAVE, PHASE |, kevin@groserandgroser.com
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06/12/2018 [SERVICES 28, JIASARAI, NEAR IIT, . .
596|DELHI 317/DELNP/2013 00:00:00 HAUZ-KHAS. NEW DELHI-110016, amit@sharips.com
INDIA
REMFRY & SAGAR ATTORNEYSAT-
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INDIA.
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599(DELHI 6040/DELNP/2015 00:00:00 B6/10 Safdarjung Enclave IPRDEL@LAKSHMISRI.COM
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604(DELHI 5586/DELNP/2013 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
06/12/2018 45/1, FLOOR NO: 3, CORNER MARKET
605(DELHI 3783/DELNP/2014 |1 .~ . MALVIYA NAGAR, NEW DELHI -110017|info@anovip.com
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REMFRY & SAGAR ATTORNEYSAT-
06/12/2018 [LAW REMFRY HOUSE MILLENNIUM
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406/12/2018 |LAKSHMI KUMARAN & SRIDHARAN . L
617|DELHI 11328/DELNP/201¢00:00:OO B6/10, SAFDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
06/12/2018 REMFRY & SAGAR ATTORNEYSAT-LAW
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06/12/2018 I
619|DELHI 7623/DELNP/2014 00:00:00 Remfry House Millenium Plaza Sec 27  |[remfry-sagar@remfry.com
06/12/2018 [Remfry House , Millenium Plaza ,Sec 27,
620|DELHI 3390/DELNP/2015 00:00:00 Gurgaon, 122009, India remfry-sagar@remfry.com
06/12/2018 C/O LAKSHMI KUMARAN &
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KHURANA & KHURANA ADVOCATES
AND IP ATTORNEYS, IFAIA CENTER,
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06/12/2018 S. JAYARAM LAKSHMI KUMARAN &
633|DELHI 10153/DELNP/201200_00_00 SRIDHARAN B6/10, SAFDARJUNG iprdel@lakshmisri.com
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06/12/2018 (ZeuslP Advocates-Gl, Jangpura Extensiol. .
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001
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07/12/2018 |[ATTORNEYSAT-LAW REMFRY HOUSH
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667|DELHI 11230/DELNP/201£88{ ég{ 3818 709/710 Tolstoy House 15 17 TolgtMarg m"’l‘rv'irt‘?@g'g;?;ﬁfgglmr;f‘é'r?gr’:gms
e New Delhi 110001 AVIOLIp N, GeMp '
VIDISHA GARG ANAND AND ANAND
07/12/2018 |ADVOCATES B-41, NIZAMUDDIN EAST
668|DELHI 2344/DEL/2011 00:00:00 NEW DELHI-110013, INDIA anandandanand@vsnl.com

The Patent Office Journal No. 51/2018 Dated 21/12/2018

48456



07/12/2018

LEX ORBIS Intellectual Property Practice

mail@lexorbis.com,manisha@lexorbis

669|DELHI 5915/DELNP/2013 00:00:00 709/710 Tolstoy House 15 17 Tolstoy Mgm
07/12/2018 ORIONIS IP A2736, GROUND FLOOR,
670|DELHI 11239/DELNP/201COO_OO_OO GREEN FIELDS COLONY FARIDABAD |saurabh@orionisip.com
e 121003, HARYANA, INDIA
07/12/2018 [LEX ORBIS Intellectual Property Practice . .
671|DELHI 1857/DELNP/2014 00:00:00 709/710 Tolstoy House 15 17 Tolstoy Mamamsha@lexorms.com
07/12/2018 |Lall & Sethi D-17, South Extension 1l New. o
672|DELHI 6484/DELNP/2012 00:00:00 Delhi 110 049 India info@indiaip.com
07/12/2018 N
673|DELHI 7197/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27  |[remfry-sagar@remfry.com
REMFRY & SAGAR ATTORNEYSAT-
07/12/2018 |LAW REMFRY HOUSE MILLENNIUM
674|DELHI 7926/DELNP/2012 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
LEX ORBIS INTELLECTUAL PROPERT
07/12/2018 |PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
675DELHI 2243/DELNP/2012 00:00:00 1517, TOLSTOY MARG NEW DELH{110m
001
REMFRY & SAGAR ATTORNEYSAT-
07/12/2018 |LAW REMFRY HOUSE MILLENNIUM
676|DELHI 768/DEL/2012 00:00:00 PLAZA SECTOR27, GURGAON 122 009 remfry-sagar@remfry.com
INDIA.
REMFRY & SAGAR ATTORNEYSAT-
07/12/2018 |LAW REMFRY HOUSE MILLENNIUM
677|DELHI 5170/DELNP/2012 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
SANDEEP RAO [IN/PA-2098] /
CHAITANYA WINGKAR [IN/PA -1532]/
AZURRA [IN/PA -1472] C/O GENERAL
07/12/2018 ELECTRIC INDIA TECHNOLOGY
678|DELHI 1299/DEL/2012 00:00:00 CENTRE PVT LTD. JOHN F. WELCH  |bpo.mail@ge.com
e TECHNOLOGY CENTER, 122, EPIP
PHASE 2, HOODI VILLAGE,
WHITEFIELD ROAD, BANGALORE
560066 INDIA
07/12/2018 NEETI WILSON ANAND AND ANAND
679|DELHI 7937/DELNP/2011 S A.~n. ADVOCATES B-41, NIZAMUDDIN EAST Janandandanand@vsnl.com
00:00:00
NEW DELHI
07/12/2018 |B6/10 SAFDARJUNG ENCLAVE NEW (iprdel@lakshmisri.com,Ilsmds@lakshm
680|DELHI 1431/DELNP/2014 00:00:00 DELHI - 110029, INDIA. i.com,Isbom@Ilakshmisri.com
07/12/2018 |ZEUSIP ADVOCATES &4, JANGPURA |. .
681|DELHI 5896/DELNP/2013 00:00:00 EXTENSION NEW DELHI 110 014 info@zeusip.com
Mr. Jitin Talwar, Advocate and Patent Agg
07/12/2018 |((India), Registration NumberIN/PA 1117 .
682|DELHI 2153/DEL/2014 00:00:00 413P, Talwar Advocates, Sector 6, prosecution@talwaradvocates.com
PanchkulaHaryanal34109
683DELHI  |6676/DELNP/2015 07122018 |o0 ity House Millenium Plaza seg  [[€MiTy-sagar@remiry.com,remiy
00:00:00 sagar@remfry.com
07/12/2018 |ANOVIP , 45/1 Floor 3 ,Corner Market , |. .
684/DELHI  15141/DELNP/2015 156,00 [Malviya Nagar, New Delhi 110017 , INDIA ™ O@anovip.com
SHARDUL AMARCHAND MANGALDAS
07/12/2018 & CO. Advocates & Solicitors Amarchand
685|DELHI 7850/DELNP/2014 00:00:00 Towers 216 Okhla Industrial Estate Phasqdev.robinson@amsshardul.com

New-Delhi 110020, INDIA

The Patent Office Journal No. 51/2018 Dated 21/12/2018

48457



07/12/2018

Anand and Anand Advocates B 41

686(DELHI 1789/DELNP/2014 00:00:00 Nizamuddin East Newelhi 110013 India email@anandandanand.com
07/12/2018 _
687|DELHI 859/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27 |[remfry-sagar@remfry.com
07/12/2018 |LAKSHMI KUMARAN & SRIDHARAN
688|DELHI 1305/DELNP/2015 00:00:00 B6/10 Safdarjung Enclave IPRDEL@LAKSHMISRI.COM
07/12/2018 |LAKSHMI KUMARAN & SRIDHARAN
689(DELHI 8483/DELNP/2015 00:00:00 B6/10 Safdarjung Enclave IPRDEL@LAKSHMISRI.COM
SHARDUL AMARCHAND MANGALDAS
07/12/2018 & CO. ADVOCATES & SOLICITORS
690(DELHI 6448/DELNP/2014 00:00:00 AMARCHAND TOWERS 216, OKHLA |dev.robinson@amsshardul.com
T INDUSTRIAL ESTATE PHASEIIl, NEW
DELHI 110020, INDIA
MALATHI LAKSHMIKUMARAN
07/12/2018 |LAKSHMI KUMARAN & SRIDHARAN | .
691(DELHI 1491/DEL/2011 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
KOMPAL BANSAL IN/PA No.1754
07/12/2018 |CORPORATE CONSULTANTS House N .
692|DELHI 201711004742 00:00:00 5568, Sector38 West, Chandigarh60014, consultants.corporate@gmail.com
INDIA.
REMFRY & SAGAR ATTORNEYSAT-
07/12/2018 |LAW REMFRY HOUSE MILLENNIUM
693|DELHI 4462/DELNP/2013 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
REMFRY & SAGAR ATTORNEYSAT-
07/12/2018 |LAW REMFRY HOUSE MILLENNIUM
694|DELHI 1935/DEL/2011 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
REMFRY & SAGAR ATTORNEYSAT-
07/12/2018 |LAW REMFRY HOUSE MILLENNIUM
695|DELHI 8353/DELNP/2013 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfrysagar@remfry.com
INDIA.
07/12/2018 _
696|DELHI 7101/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27 |remfry-sagar@remfry.com
07/12/2018 |Anand And Anand B 41 NIZAMUDDIN .
697|DELHI 8411/DELNP/2015 00:00:00 EAST email@anandandanand.com
07/12/2018 I
698|DELHI 11249/DELNP/201£00,00_00 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
07/12/2018 LEX ORBISIntellectual Property Practice
699|DELHI 1545/DELNP/2015 00:00:00 709/710, Tolstoy House 15 17, Tolstoy |mail@lexorbis.com
T Marg New Delhi-110 001
07/12/2018 LAKSHMI KUMARAN & SRIDHARAN
700(DELHI  |9349/DELNP/2015 (1.~ B6/10 Safdarjung Enclave New Delhi IPRDEL@LAKSHMISRI.COM
00:00:00 ;
110029, India
vdgulwani@duaassociates.com,vdguly
VD GULWANI DUA ASSOCIATES 202 | . . )
701(DELHI 5501/DELNP/2014 88%3/(2)818 206, TOLSTOY HOUSE, 15, TOLSTOY IO%ZE[J;: ii?rf?éeillﬁ%édu%ﬂgs%négggc
T MARG, NEW DELHI-110001, INDIA | Vag . )
m,vdgulwani@duaassociates.com
LEX ORBIS INTELLECTUAL PROPERT
07/12/2018 |PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
702DELHI 6538/DELNP/2011 00:00:00 1517, TOLSTOY MARG NEW DELH{11(0m
001
K & S PARTNERS Intellectual Property |. :
703|DELHI  [620/DEL/2015 83{ ég{ 5818 Attorneys 109, Sector 44 Gurgaon 12200 fn‘z@k”Spart”ers'com"po@k”Spa””e’

National Capital Region, India

The Patent Office Journal No. 51/2018 Dated 21/12/2018

48458



SHRIMANT SINGH REMFRY &SAGAR

07/12/2018 |[ATTORNEYSAT-LAW REMFRY HOUSEHE
704|DELHI 6524/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
07/12/2018 LEX ORBIS CONSULTING PVT. LTD.
705|DELHI 7059/DELNP/2015 |~ ~~. 709/710 Tolstoy House 15 17 Tolstoy Malmanisha@lexorbis.com
00:00:00 .
New Delhi 110001
07/12/2018 LEX ORBIS CONSULTING PVT. LTD.
706(DELHI 9150/DELNP/2015 00:00:00 709/710 , Tolstoy House 187 ,Tolstoy  |manisha@lexorbis.com
T Marg, New Delhi 110001,India
07/12/2018 -
707|DELHI 932/DELNP/2015 00:00:00 5 HARISH MUKHERJEEROAD cal@patentindia.com
07/12/2018 LEX ORBIS Intellectual Property Practice
708|DELHI 5132/DELNP/2014 |1~ . 709/710 Tolstoy House 15 17 Tolstoy Mgmanisha@lexorbis.com
00:00:00 . ;
New Delhi110001, India
07/12/2018 |Lall & Sethi Advocates D 17 South . S
709|DELHI 5964/DELNP/2014 00:00:00 Extension Il info@indiaip.com
07/12/2018 o
710|DELHI 7208/DELNP/2015 00:00:00 Remfry House Millenium Plaza Sec 27  |[remfry-sagar@remfry.com
SUBRAMANIAM & ASSOCIATES
ATTORNEYS- AT - LAW CENTRAL
07/12/2018 |SQUARE, SUITE328, PLAZA 111, 20 . .
711 |DELHI 1489/DELNP/2014 00:00:00 MANOHARLAL KHURANA MARG, BARA sna@sndp.com,docket.sna@gmail.com
HINDU RAO (OFF RANI JHANSI ROAD),
DELHI-110006
07/12/2018 VIRAZ INFRA SOLUTIONSPVT. LTD. G120, |vijaykumarchauhan@gmail.com,vijaykuma
712 |DELHI 201811038213 00:00:00 SHAKURPUR NORTH WEST NEW DELHI [auhan@gmail.co,vijaykumarchauhan@gm
T 110034, India om,vijaykumarchauhan@gmail.co
07/12/2018 REMFRY & SAGAR Attorneysat-Law
713|DELHI 2596/DEL/2012 . RemfryHouse Millennium Plaza Sector 2remfry-sagar@remfry.com
00:00:00 .
Gurgaon 122 009ndia.
LAKSHMI KUMARAN & SRIDHARAN IPRDEL@LAKSHMISRI.COM,IPRDEL
714|DELHI 4826/DELNP/2015 07/12/2018 B6/10 Safdarjung Enclave New Delhi @LAKSHMISRI.COM,IPRDEL@LAKS
00:00:00 - HMISRI.COM,IPRDEL@LAKSHMISRI
110029,India
.COM
07/12/2018 |F 252, Lane W/5 , Western Avenue, Sain . .
715|DELHI 5005/DELNP/2015 00:00:00 Farms. New Delhi 110062, India vishal@inttladvocare.com
REMFRY & SAGAR Attorneysat-Law
716|DELHI  [705/DEL/2015 86{ ég{ 3818 Remfry House Millennium Plaza Sector 2 Sgtzr;g%ﬁ?frzg;m'remﬁy
oY Gurgaon 122 009, India. 9 y:
07/12/2018 K & S PARTNERS Intellectual Propty
717|DELHI 5990/DELNP/2015 |1~ .~ ~. Attorneys 109 Sector 44 Gurgaon 122003ipo@knspartners.com
00:00:00 . X . .
National Capital Region India
omvir.ipo@nic.in,naveen.ipo@nic.in,omvir.
o@nic.in,naveen.ipo@nic.in,omvir.ipo@nid
,naveen.ipo@nic.in,omvir.ipo@nic.in,navee
po@nic.in,omvir.ipo@nic.in,kardam.ks@ni
n,naveen.ipo@nic.in,omvir.ipo@nic.in,kard
m.ks@nic.in,naveen.ipo@nic.in,omvir.ipo@
c.in,kardam.ks@nic.in,naveen.ipo@nic.in,d
07/12/2018 |LALL & SETHI D-17, SOUTH EXTENSIONI |vir.ipo@nic.in,kardam.ks@nic.in,naveen.ip
718 [DELHI 201817038762 00:00:00 NEW DELHI-110049, INDIA @nic.in,omvir.ipo@nic.in,kardam.ks@nic.i

aveen.ipo@nic.in,omvir.ipo@nic.in,kardam
@nic.in,naveen.ipo@nic.in,omvir.ipo@nic.
kardam.ks@nic.in,naveen.ipo@nic.in,omvi
o@nic.in,kardam.ks@nic.in,naveen.ipo@n
n,omvir.ipo@nic.in,kardam.ks@nic.in,nave
ipo@nic.in,omvir.ipo@nic.in,inffo@indiaip.q

m

The Patent Office Journal No. 51/2018 Dated 21/12/2018

48459



07/12/2018

719|DELHI 6060/DELNP/2014 00:00:00 Remfry House Millenium Plaza Sec 27  |[remfry-sagar@remfry.com
07/12/2018 |Anand And Anand Bt1 NIZAMUDDIN .
720|DELHI 9238/DELNP/2014 00:00:00 EAST email@anandandanand.com
REMFRY & SAGAR ATTORNEYSAT-
07/12/2018 |LAW REMFRY HOUSE MILLENNIUM
721|DELHI 1965/DEL/2011 00:00:00 PLAZA SECTOR 27, GURGAON 122 OOSremfry—sagar@remfry.com
INDIA.
SHARDUL AMARCHAND MANGALDAS
07/12/2018 & CO. ADVOCATES & SOLICITORS
722(DELHI 2674/DELNP/2015 00:00:00 AMARCHAND TOWERS 216, OKHLA [dev.robinson@amsshardul.com
T INDUSTRIAL ESTATE PHASEIII NEW
DELHI-110020, INDIA
REMFRY & SAGAR ATTORNEYSAT-
07/12/2018 |LAW REMFRY HOUSE MILLENNIUM
723|DELHI 2566/DEL/2010 00:00:00 PLAZA SECTOR 27, GURGAON 122 00:remfry—sagar@remfry.com
INDIA.
07/12/2018 I
724|DELHI 3083/DELNP/2014 00:00:00 Remfry House Millenium Plaza Sec 27  [remfry-sagar@remfry.com
07/12/2018 NEETI WILSON ANAND AND ANAND |anandandanand@vsnl.com,email@an
725|DELHI 8731/DELNP/2011 00:00:00 ADVOCATES B-41, NIZAMUDDIN EAST |Jandanand.com,archana@anandandan
T NEW DELHI-110013, INDIA com
LEX ORBIS INTELLECTUAL PROPERT
07/12/2018 |[PRACTICE 709/710, TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
726|DELHI 9441/DELNP/2012 00:00:00 1517, TOLSTOY MARG NEW DELH{11Q0m
001
VARUN SHARMA AMARCHAND &
MAN GALDAS & SURESH A. SHROFF & .
727|DELHI 10317/DELNP/201]83{ ég( (2)818 CO. AMARCHAND TOWERS 216, gﬁggggﬁﬁ;‘gj@ggham'Com'de"'ro
T OKHLA INDUSTRIAL ESTATE PHASE '
11, NEW DELHI-110 020
07/12/2018 MORRIS TRADE MARK CO. 8/3 OLD
728DELHI 2835/DEL/2011 . RAJINDER NAGARNEW DELHI - 11006(trademark@vsnl.net
00:00:00 INDIA
07/12/2018 |501/7 Lane W 21A Western Avenue Sain .
729|DELHI 2390/DELNP/2015 00:00:00 Farms nEW dELHI 110062, India email@obhans.com
SHRIMANT SINGH REMFRY &SAGAR
07/12/2018 |ATTORNEYSAT-LAW REMFRY HOUSHremfry-sagar@remfry.com,remfry
730DELHI 1738/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, sagar@remfry.com
GURGAON 122 009, INDIA.
INDRA DWIVEDY SPS(CONTROLLING
07/12/2018 |OFFICER), IPU, CSIR, NISCAIR csirfer.ipu@niscair.res.in,head.ipu@ni
731 DELHI 3600/DEL/2012 00:00:00 BUILDING, 14, SATSANG VIHAR ir.res.in
MARG, NEW DELHI-110 067, INDIA
07/12/2018 Remfry & Sagar, AttorneyatLaw, Remfy
732|DELHI 3739/DELNP/2014 (S~ .~A. House Millenium Plaza Sec 27 Gurgaon [remfry-sagar@remfry.com
00:00:00
122009
K &amp; S PARTNERS Intellectual
07/12/2018 |Property Attorneys 109&nbsp; Sector .
733|DELHI 1722/DEL/2012 00:00:00 A4&nbsp; Gurgaon22 003 National ipo@knspartners.com
Capital Region&nbsp; India
SHRIMANT SINGH REMFRY & SAGAR
07/12/2018 ATTORNEYSAT-LAW REMFRY HOUSH
734|DELHI 11094/DELNP/201COO_OO_00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com

GURGAON 122 009, INDIA.

The Patent Office Journal No. 51/2018 Dated 21/12/2018

48460



RNA, IP ATTORNEYS 403402, 4th Floor,

07/12/2018 ([Suncity Success Tower, Sectd@b, Golf  [patents@rnaip.com,info@indiaiprights
/35DELH 314/DELNP/2013 00:00:00 Course Extension Road, Gurgaot22 005 |m
National Capital Region (Haryana), India
AMARCHAND & MANGALDAS &
07/12/2018 SURESH A. SHROFF & CO. _
736(DELHI 7899/DELNP/2013 00:00:00 AMARCHAND TOWERS 216, OKHLA [dev.robinson@amarchand.com
T INDUSTRIAL ESTATE, PHASE Ill, NEW
DELHI 110020, INDIA
LEX ORBIS INTELLECTUAL PROPERT
07/12/2018 |PRACTICE 709/710TOLSTOY HOUSE |mail@lexorbis.com,manisha@lexorbis
737\DELHI A775/DELNP/2012 00:00:00 1517, TOLSTOY MARG NEW DELH{11Qm
001
07/12/2018 |11/12 Upper Ground Floor West Patel Na|. .
738[DELHI  [4637/DELNP/2014 |1/ €055 | - Dthpr110008, e info@absoluteips.com
07/12/2018 [Lall Lahiri & Salhotra LLS House Plot No.
739|DELHI  [4261/DELNP/2014 00:00:00 28 Sector 32 Institutional Area patents@rahulchaudhry.com
VIDARZANA, MANAS, PLOT NO.47 &
07/12/2018 |48, KRISHNAVENI NAGAR, NORTH pramesh.kannan@rediffmail.com,visw.
740DELHI 201811037602 00:00:00 STREET, MUGALIVAKKAM, CHENNAI- [th.venkatesh@gmail.com
600125, TAMIL NADU, INDIA
07/12/2018 LAKSHMI KUMARAN & SRIDHARAN ' o
741|DELHI 715/DELNP/2013 00:00:00 B6/10, SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com
T DELHI 110029, INDIA
RAMESH C. DHAWAN LALL LAHIRI &
07/12/2018 [SALHOTRA PLOT NO. B28, SECTOR32 .
742|DELHI 9921/DELNP/2013 00:00:00 INSTITUTIONAL AREA, GURGAON-122 gpo@lls.in,patents@rahulchaudhry.co
001 (HARYANA) INDIA
07/12/2018 GROSER &GROSER, PATENT AND TRADE _
743 |DELHI 10251/DELNP/2013 00:00:00 MARK ATTORNEYS, OF D- 1/5 DLF QUTAB |kevin@groserandgroser.com
o ENCLAVE, PHASE |, GURGAON, INDIA.
07/12/2018 RAJANI JAISWAL LAKSHMI KUMARAN & . o
744 IDELHI 1403/DEL/2011 00:00:00 SRIDHARAN B6/10, SAFDARJUNG iprdel@lakshmisri.com
ENCLAVE NEW DELHI 110029)NDIA
SHRIMANT SINGH REMFRY & SAGAR
07/12/2018 |ATTORNEYSAT-LAW REMFRY HOUSE
745 [DELHI 1610/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
07/12/2018 |Remfry House Millenium Plaza Sec 27, Gurgaremfr
746 DELH 9009/DELNP/2014 00:00:00 1220035/) India g{jusagaryécpremfry.com,patents@remfry.com
AMARCHAND & MANGALDAS & SURESH
07/12/2018 |A. SHROFF &CO. AMARCHAND TOWERS .
747 |DELHI 2184/DELNP/2013 00:00:00 216, OKHLA INDUSTRIAL ESTATE, PHASE dev.robinson@amarchand.com
I, NEW DELHI 110020, INDIA
07/12/2018 REMFRY & SAGAR ATTORNEYSAT-LAW
748 |IDELHI 11161/DELNP/2013 00:00:00 REMFRY HOUSE MILLENNIUM PLAZA remfry-sagar@remfry.com
SECTOR 27, GURGAON 122 009, INDIA.
07/12/2018 PATENT & TRADEMARK ATTORNEYS _ _
749|DELHI 201617036485 . E-556, GREATER KAILASH Il NEW sna@sndp.com,docketisa@gmail.com
00:00:00
DELHI 110 048
Dr. MEHTA Ramesh Kumar Advocate &
Patent Attorney; and MEHTA Neelu and
KAMPANI Nidhi and MEHTA Ankush
07/12/2018 [Patent Agents all of Mehta & Mehta mehta@ mehtaip.com,mehtaandmehta]
750|DELHI P092/DELNP/2014 00:00:00 Associates Mehta House B 474 Sushant [ciates@gmail.com

| Sector 27GURGAON 122 002 NCR
INDIA

The Patent Office Journal No. 51/2018 Dated 21/12/2018

48461



AJAY PANWAR ALSTOM PROJECTS
INDIA LIMITED 6TH FLOOR, IHDP

751|DELHI  [1013/DEL/2011 83{ 33%818 BUILDING, PLOT NO. 7 SECTOR 127, %aﬁp;”r;’]"ar@po""er'alsmm'com'bpo"
e NOIDA 201 301, UTTARPRADESH, ge.
INDIA
SNIGDHA RANI DAS ANAND &
07/12/2018 [ANAND, ADVOCATES, B-41,
752|DELHI 906/DEL/2010 00:00:00 NIZAMUDDIN EAST, NEW DELHI- anandandanand@vsnl.com
110013, INDIA
07/12/2018 |B 483 KNK House Meera Bagh Paschim . .
753|DELHI 1378/DELNP/2013 00:00:00 \Vihar New Delhi 110063 INDIA delhi-patent@nic.in
07/12/2018 [LEX ORBIS Intellectual Property Practice . .
754|DELHI 9701/DELNP/2013 00:00:00 709/710 Tolstoy House 15 17 Tolstoy Mamamsha@lexorms.com
SHRIMANT SINGH REMFRY & SAGAR
07/12/2018 |[ATTORNEYSAT-LAW REMFRY HOUSHE
755|DELHI 1606/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
07/12/2018 [Remfry House Millenium Plaza Sea@,
756|DELHI 5155/DELNP/2014 00:00:00 Gurgaon122009 India remfry-sagar@remfry.com
ASWAL ASSOCIATES ATTORNEYS AT
07/12/2018 LAW & INTELLECTUAL PROPERTY 59, remfry-
757|DELHI 9975/DELNP/2011 00:00:00 HARMONY APARTMENTS, POCKET], sa ary@remfr com,info@aswal.com
Y SECTOR 4, DWARKA, NEW DELH}H 9 y-com, :
110078, INDIA
07/12/2018 LEX ORBIS CONSULTING PVT. LTD.
758|DELHI 11321/DELNP/2015, '~ 709/710 Tolstoy House 15 17 Tolstoy Malmanisha@lexorbis.com
00:00:00 .
New Delhi 110001
SHRIMANT SINGH REMFRY & SAGAR
07/12/2018 |[ATTORNEYSAT-LAW REMFRY HOUSH
759|DELHI 4572/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR 27, remfry-sagar@remfry.com
GURGAON 122 009, INDIA.
LEX ORBIS Intellectual Property Practice| __. . . .
760|DELHI  [2759/DEL/2014 gg{ ég( (2)818 709/710, Tolstoy House 15 1Tolstoy ma"@'exorb's'com'ma”'Sha@'exorb's
T Marg New Delhi-110 001
GROSER & GROSER, PATENT AND
07/12/2018 [TRADE MARK ATTORNEYS, OF D-1/5 .
761|DELHI 824/DELNP/2014 00:00:00 DLF QUTAB ENCLAVE, PHASE |, kevin@groserandgroser.com
GURGAON, INDIA.
07/12/2018 VIDHANI ASSOCIATES 11/12, UPPER
762|DELHI 886/DELNP/2013 00:00:00 GROUND FLOOR, WEST PATEL ipr@vidhani.com

NAGAR, NEW DELHI-110008.

The Patent Office Journal No. 51/2018 Dated 21/12/2018

48462



CORRIGENDUM (CHENNAD

In the application number 5304/CHE/20R2iblished in the Journal dated 29/05/28h&ll be read as follows
Application Type;
Read PCT National Phase Application

Instead of Ordinary Application
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Early Publication:

The following patent applications have been published under section 11A (2) of The Patents (Amendment) Act 2005 and rule
24A of The Patents (Amendment) Rules, 2006. Any person may file representation by way of opposition to the Controller of
Patents at theappropriate office against the grant of the patent in the prescribed manner under section 25(1) of the Patents
(Amendment) Act 2005 read with the rule 55 of The Patents (Amendment) Rules, 2006:

(12) PATENT APPLICATION PUBLICATION (21) Application No.20171027754 A
(19) INDIA
(22) Date of filing of Application :04/08/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : Development and validation of novelHER.C method for simultaneous estimation of Ofloxacin and
Tinidazole in theitombined dosage form

(51) International classification :GO1N33/5Z((71)Name of Applicant ;
(31) Priority Document No ‘NA 1)Jasmine Chaudhary
(32) Priority Date :NA Address ofApplicant :M.M. College of Pharmacy, M. M
(33) Name of priority country ‘NA University, Mullana (Ambala) Haryana India
(86) International Application No :PCTII 2)Akash Jain
Filing Date :01/01/1900| 3)vipin saini
(87) International Publication No " NA (72)Name of Inventor :
(61) Patent of Addition to Application Number  :NA 1)Jasmine Chaudhary
Filing Date ‘NA 2)Akash Jain
(62) Divisional to Application Number ‘NA 3)vipin saini
Filing Date ‘NA
(57) Abstract :

This invention relates to treevelopment and validation of novel RFPLC method for the simultaneous estimation of Ofloxacin
Tinidazole in their combined dosage form. Multicomponent Formulations have gained so much importance these days due
patient acceptability, incread potency and decreased side effects but, to ensure that they are consistent in composition. Irre
of whether, they come from same or different manufacturers their estimation is necessary because if the observed ndacent
found to be lesshan the reported concentration, then the formulation will not be effective in the mentioned dose and if it is h
formulation can have toxicity problems. So, the main purpose kept in mind was to develop a simple, fast, accuratenzitvse
ard economic method for routine analysis of Ofloxacin and Tinidazole in combined tablet dosage form without prior separa
Extensive literature survey reveals the estimation of both drugs in single as well as in combination by analytical keethods li
Spedrophotometric, Conductometric, HPLC and LC/MS/MS but the main objective of the present method is to develop a sil
more cost effective, precise, rapid which can be used for the routine analysis of ofloxacin and tinidazole combination in
pharmaceuticalormulations.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201711027755 A
(19) INDIA
(22) Date of filing of Application :04/08/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention Development and validation of novel spectroscopic method for simultaneous estimation of Ofloxa
Tinidazole in their combined dosage form

(51) International classification :C07D233/9z|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)vipin saini
(32) Priority Date :NA Address of Applicant :M.M. College of Pharmacy, M. M
(33) Name of priority country :NA University, Mullana (Ambala) Haryana India
(86) International Application No PCTII 2)Akash Jain
Filing Date :01/01/1900 | 3)Jasmine Chaudhary
(87) International Publication No *NA (72)Name of Inventor:
(61) Patent of Addition to Application Number :NA 1)Jasmine Chaudhary
Filing Date ‘NA 2)Akash Jain
(62) Divisional toApplication Number ‘NA 3)vipin saini
Filing Date :NA
(57) Abstract :

This invention relates to the development and validation of novel spectroscopic method for the estimation of Ofloxacideaadk
in their combined dosage form. Simultaneous estimation of drug is the quantitative method in which concentratiargeffakskr
in formulation is calculated at the same time. It is an important tool since it assures that the pharmaceutical dosagesftiren m
desired specifications. With the growth of pharmaceutical industry there has been a rapid progressdrofighfietnaceutical
analysis and providing simple, rapid and precise method for estimation of multicomponent formulations has become thehse
main purpose kept in mind was to develop a simple, fast, accurate, precise, sensitive and economiiormaikind analysis of
Ofloxacin and Tinidazole in combined tablet dosage form without prior separation. Ofloxacin (OFL) (Fig. 1), a fluoroquinolo
derivative and chemically (29-fluro-2, 3 dihydre3-methyt10(4-methyt1- piperazyny7-oxo-7H-pyrido [1, 2, 3de}-1, 4
benzoxacine-carboxylic acid is a synthetic broad spectrum antibacterial agent which exhibits good in vivo and in vitro activ
against both gram positive and gram negative bacteria whereas Tinidazole (TZ) (Fign2jparbidazole @rivative and chemicall
[1-(2-(ethylsulfonyl) ethy}2-methyl5-nitroimidazole], is an effective antiprotozoal and antibacterial agent. The combination ¢
and TZ is commercially available in tablet forms to control gastrointestinal infections caulsadtérial or amoebic infection,
prostatitis and urinary tract infections due to susceptible uropathogens. Extensive literature survey reveals the efstiothatirng:
in single as well as in combination by analytical methods like spectrophotor@ariductometric, HPLC and LC/MS/MS but the
main objective of the present method is to develop a simple, more cost effective, precise, rapid which can be usadife the r
analysis of ofloxacin and tinidazole combination in pharmaceutical formulations.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201711027756 A
(19) INDIA
(22) Date of filing of Application :04/08/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention < 1,4DIARYL -2-MERCAPTOIMIDAZOLES AS ANTIMICROBIAL AGENTS

(51) International classification :C07D213/0¢ (711))23:2;? lgzﬁg;hgimt;
(31) Priority Document No :NA up ) I . .
(32) Priority Date ‘NA Address of Applicant :Maharishi Markandeshwar Universi
(33) Nameyof priority country :NA Mullana, Ambala (Haryana)33207 Haryana India
(86) International Application No PCT/ g;\ég?h?:énkhare

Filing Date 01/01/1900 | 10 rfo d Kumar
(87) International Publication No NA (72)Name of Inventor :
(61) Patent of Addition to Application Number :NA . :

Filing Date ‘NA l)G.m.Sh Kgmar Gupta
(62) Divisional to Application Number ‘NA 2)V|p|n sainl

Filing Date :NA 3)R_ajshree Khare

4)Vinod Kumar

(57) Abstract :

This invention relates to 1-diaryl-2-mercaptoimidazoles as antimicrobial agents. In the past decades, the problem duedugt
resistant microorganisms has reached on an alarming level around the world. Thus development of some novel antiyeitsis
still in demand. In search of a new class of potential antimicrobial agents some raiantl;2-mercaptoimidazoles (58h) were
prepared by employing a mild and green approach. In this protocol, substituted anilines 3 were allowed to paartaaytbromid:
2 in the presence of Na2CO3/K2CO3 followed by the treatment of a solid catdl$st fpara toluene sulphonic acid) to give
imidazole derivatives in excellent yields. The structures of the compounds were established on the basis obgjzedatas
Pharmacotherapeutic potential, possible molecular mechanism of action, toxic effects and interactions of synthesized cuithy
drug-metabolizing enzymes was estimated on the basis of Prediction of Activity Spectra for Substances (RWES) pesults anc
their analysis was done by PharmaExpert software. Activity predicted by PASS was further supported by some theoretical
calculations, experimental evaluation and then validated via docking studies. Also all the synthesized compoerndbiateckfor
their in vitro antimicrobial potential (via agar well diffusion assay) against five bacterial strains (ong@siéire and four Gram
negative bacteria) and two pathogenic fungi. The antibacterial activity of the test compotmnaigaiasf. aeruginosa was similar
that of Ceftriaxone, an efficient second generation antibiotic. Compound 5h displayed promising broad spectrum ardittagter
against both Graositive and Grarmegative bacterial strains. Except 4e, almost all thepoainds were found to have an excell
level of antifungal activity against C. albicans when compared with a standard drug, Fluconazole. The results obtainedecon
interactions of synthesized compounds-Bavith the active site of cytochrome P45 asterol demethylase. In the present
investigation it is concluded that these compounds have an excellent potential to be considered as antimicrobial lieddsein th
medicinal chemistry.
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(12) PATENTAPPLICATION PUBLICATION (21) Application N0.201711027757 A
(19) INDIA
(22) Date of filing of Application :04/08/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : Development and validation of novelHER.C method for simultaneo@stimation of paracetamol anc
promethazine in syrup formulation.

(51) International classification :GO1N33/521 (711))‘l]\l;mm<?nc2‘ éﬁgﬂg?wr:ry
g;g E:g:::y Bgf[:éjment No mﬁ Address of Applicant :M.M. College of Pharmacy, M. M
(33) Nameyof priority country :NA University, Mullana (Ambala) Haryana India
(86) International Application No PCT/ g;JAIS(aSB;am

Filing Date :01/01/1900 4)Vipin saini
(87) International Publication No *NA (72)N§me of Inventor -
(61) Patent of Addition to Application Number :NA . )

Filing Date ‘NA 1)Jasmine Qhaudhary
(62) Divisional to Application Number :NA g;JAgaS‘B;am

Filing Date ‘NA - .

4)Vipin saini

(57) Abstract :

This invention relates to the development and validation of novel RP HPLC method for the simultaneous estimation ofglara
and promethazine in syrup formulation. Method development and validation play key role in the drug discovery, developme
manufacturing in pharmaceutical industry as they are involved in quantitative and qualitative analysis at every step @tyicatr
development to ensure that successive batches are consistent in composition and quality, irrespective of their siaresaitabt
the safe and effective pharmaceutical products for mankind.Paracetamol (PCliydro®y acetanilide, a pasminophenol
derivative is centrally and peripherally acting rmioid analgesic having antipyretic and anflammatory propertiesPromethazini
(PM2), a phenothiazine derivative is H1 antagonist used as antiemetic in motion sickness and also as an antipsychotic dru
treating various mental disorders and for enhancing the analgesic, anesthetic and sedative effect with aties. ilBrtdinsive
literature survey reveals the estimation of both drugs in single as well as in combination by analytical methods like
spectrophotometric, conductometric, HPLC and LC/MS/MS is possible, but the main objective of the present methodagp @ ¢
simple, more cost effective, precise and a rapid which can be used for the routine analysis of paracetamol and prawssthgzit
formulation. The objective of the present invention is to provide a fast, economic and accuké Rfhethod for shultaneous
estimation of paracetamol and promethazine in syrup formulation.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201711040356 A
(19) INDIA
(22) Date of filing of Application :13/11/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : ELECTRICAL CONNECTOR FOR A VEHICLE

(51) International classification :H02J7/004 | (71)Name of Applicant :
(31) Priority Document No ‘NA 1)MINDA INDUSTRIES LIMITED
(32) Priority Date :NA Address of Applicant :Village Nawada Fatehpur, P.O.
(33) Name of priority country :NA Sikanderpur Badda, Distt. Gurgaon, Haryana 122004, India
(86) International Application No :PCT/I Haryana India
Filing Date :01/01/190C|(72)Name of Inventor :
(87) International Publication No *NA 1)NAVAL KISHORE NARANG
(61) Patent of Addition to Application Number  :NA 2)RAJIV RATHORE
Filing Date :NA 3)SACHIN KUMAR
(62) Divisional to Application Number ‘NA 4)BALRAM
Filing Date :NA
(57) Abstract :

PLEASE SEE THE ATTACHED SPECIFICATION.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201811029632 A
(19) INDIA
(22) Date of filing of Application07/08/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : INSILICO DESIGNED AND OPTIMIZED LEAD INHIBITING BREAST CANCER MTOR FRB
DOMAIN SUBSTRATE RECRUITMENT MECHANISM

(51) International classification :C12N15/90 Uf;{jiggﬁgﬁﬁ%'ﬁirg'vl A
(31) Priority Document No :NA ! ]
(32) Priority Date ‘NA Address of Applicant :DEPARTMENT OF
(33) Nameyof priority country :NA BIOTECHNOLOGY, MAHARISHI MARKANDESHWAR
(86) International Application No :NA (DEEMED TO BE UNIVERSITY), MULLANA, AMBALA
Filing Date :NA (HARYANA) INDIA -133207 Haryana India
(87) International Publication No *NA égxﬁl\/LN}E ESTHE:;-K/IRA'\A
(61) Patent of Addition to Application Number  :NA .f )
Filing Date ‘NA (72)Name of Inventor :
(62) Divisional to Application Number :NA 1)VARRUCHI SHARMA
Filing Date ‘NA 2)NAVNEET BATRA
3)ANIL K. SHARMA
(57) Abstract :

This invention relates to isilico designed and optimized leadhibiting breast cancer mtor frb domain substrate recruitment
mechanism. Breast cancer is utmost common cancer in women in both developed and underdeveloped countries. Female
represents about 15.3% of all new cancer cases in US alons, faegliently diagnosed among women aged 55 to 69 years. Be
one of the most frequently activated pathway in cancer, much effort has been directed towards reticence of P13K/AKT/mT(
pat hway as a unique oncological rebreitmenpckefuas wetl asisubstrate ractuitmenst .
mechanism was targeted using structural based approach. A series of selective inhibitory small molecules has beenddesigr
screened for the best inhibiting target binding triad of FRB Domain witerb@BME and no detectable toxic effects.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :02/11/2018

(21) Application N0.201811041582 A

(43) Publication Date : 21/12/2018

(54) Title of the invention : AN ASSAY FOR TELOMERE LENGTH MEASUREMENT

(51) International classification :C12Q1/6!|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)SHRI MATA VAISHNO DEVI UNIVERSITY
(32) Priority Date :NA Address of Applicant :SHRI MATA VAISHNO DEVI
(33) Name of priority country ‘NA UNIVERSITY, KATRA, JAMMU & KASHMIR -182320, INDIA
(86) International Application No :NA Jammu & Kashmir India
Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No NA 1)SWARKAR SHARMA
(61) Patent of Addition to Application Number ‘NA 2)Ekta Rai
Filing Date ‘NA 3)ltty Sethi
(62) Divisional to Application Number ‘NA 4)Ghulam Rasool
Filing Date :NA
(57) Abstract :

The present invention provides for specific telomere primer and probe based MMQPCR and PCR TagMan methods that he
designed for measurement of telomere length with very high specificity and with replicable results. The process andettasign
probes additionally provide for the detection of the telomere length in singleplex and in multiplex assay system.
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(12) PATENT APPLICATION PUBLICATION (21) ApplicationN0.201824000662 A
(19) INDIA
(22) Date of filing of Application :05/01/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : MECHANICALLY OPERATED CONTROL DISCHARGE TOILET SYSTEM (CDTS) FOR
RAILWAY BOGIES

(51) International classification :EO1H (71)Name of Applicant :
(31) Priority Document No :India 1)Dr.R.J.Patil
(32) Priority Date :05/01/201 Address of Applicant :A2, 502 sthorizon, Behind NIA
(33) Name of priority country :India CampusBalewadi,Punet11045 Maharashtra India
(86) International Application No ‘NA 2)Vishwasinha Vinyak Bhosale
Filing Date ‘NA 3)Dr. Walmiki S Rathod
(87) International Publication No " NA (72)Name of Inventor :
(61) Patent of Addition to Application Number ‘NA 1)Dr.R.J.Patil
Filing Date ‘NA 2)Vishwasinha Vinyak Bhosale
(62) Divisional to Application Number ‘NA 3)Dr. Walmiki S Rathod
Filing Date :NA
(57) Abstract :

This mechanism has design successfidhpurpose of keeping Railway station platform clean & odorless. The existing systen
having very costlier and having high maintenameechanically control discharge toilet system can keep station area clean ant
odorless within less cost and thiseghanism will be more reliable and having less maintenance. As the mechanically operatec
discharge toilet system is working on purely mechanical linkage, hence it is more reliable. Peopletodes dsadust bin, throwin
of bottle, tea cup, btes in to the toilet makes system block or choke up, which increases maintenance. In mechanically ope
control discharge toilet system this problem will be overcome.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201824000663 A
(19) INDIA
(22) Date of filing of Application :06/01/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : FUEL SAVING BY CYLINDER CUT OFF METHOD FOR MULTI CYLINDER ENGINE UNDER
GRAVITY

:FO2B (71)Name of Applicant :
. s 75/00 1)Dr.R.J.Patil
(51) International classification B60W Address ofApplicant :A2, 502 sworizon, Behind NIA
50/00 Campus Balewadi,Pur&l1045 Maharashtra India
(31) Priority Document No ‘India 2)Amey Chaudhari
(32) Priority Date :06/01/201:|(72)Name of Inventor :
(33) Name of priority country :India 1)Dr.R.J.Patil
(86) International Application No ‘NA 2)Amey Chaudhari
Filing Date ‘NA
(87) International Publication No i NA
(61) Patent of Addition to Application Number :NA
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date ‘NA

(57) Abstract :

The need of fuel goes on increasing with population. iAviention is very useful for saving a fuel by cut off cylinder method of
engine. Aslope sensor senses the road slope & accordingly provides the signal to the controlling unit. The slope sensor m
optical type which takes negligible power from caelitsThe controller allows fuel supply to only single cylinder out of multi
cylinder.Due to gravity the vehicle runs with low fuel consumption. This invention is very useful when there is long distance
The millage of vehicle may increased by 2886 per liter. The device is suitable for all types of fuel engines such as petrol, «
& gasoline engines. The device works with very smoothly functioning. Turns off the fuel supply by controlling the fuetihep!
from injector pump or by carbutice.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :27/09/2018

(21) Application N0.201821036407 A

(43) Publication Date : 21/12/2018

(54) Title of the invention : DEVICHO UNDERSTAND PHYSICALLY DISABLED PERSON WITH THEIR EYES GESTURE

(51) International classification

(31) Priority Document No

(32) Priority Date

(33) Name of priority country

(86) International Application No
Filing Date

(87) International Publication No

(61) Patent of Addition to Application Number
Filing Date

(62) Divisional to Application Number
Filing Date

:GO6T
7/00
‘NA
‘NA
‘NA
‘NA
‘NA
:NA
‘NA
‘NA
‘NA
‘NA

(71)Name of Applicant :

1)ShailaChugh

Address of Applicant :213/9A, Saket Nagar, Bhoap! (M.P.

India Madhya Pradesh India

2)Achint Chugh

3)Shisham jawarkar
(72)Name of Inventor :

1)Shaila Chugh

2)Achint Chugh

3)Shisham jawarkar

(57) Abstract :

ABSTRACT: Thisproject presents a device developed for subsystem of eye activity research. The task of the sensor, alonc
dedicated software is to track the activity of the eyes and the determination of the direction of eyes. To achieve itrexidatgen
the infrared radiator controller, the radiator and the sensor itself was developed and tested. This was followed by testsuaktih
device in the laboratory and in different conditions (day and night).

No. of Pages : 1No. of Claims : «

The Patent Office Journal No. 51/2018 Dated 21/12/2018 48473



(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841046961 A
(19) INDIA
(22) Date of filing of Application :12/12/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : AMELIORATIVE POTEIAL OF PARMOTREMRETICULATUM AGAINST COMPLETE
FREUND'S ADJUVANTINDUCED ARTHRITIS

(51) International classification :A61K31/1¢|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)Dr. K. SYED ZAMEER AHMED
(32) Priority Date :NA Address of Applicant :Department of Biotechnology,
(33) Name of priority country :NA K.S.Rangasamy College of Technology, Tiruchengode 6372:
(86) International Application No ‘NA Tamil Nadu India
Filing Date ‘NA 2)Dr. S. SIDHRA
(87) International Publication No NA 3)Dr. A. THANGAKUMAR
(61) Patent of Addition to Application Number ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)Dr. K. SYED ZAMEER AHMED
(62) Divisional to Application Number ‘NA 2)Dr. S. SIDHRA
Filing Date :NA 3)Dr. A. THANGAKUMAR
(57) Abstract :

Abstract Antiarthritic effect of Parmotrema reticuhtwn (Pr) was assessed in Freunds complete adjuvant (CFA) inducedtakpt
rats. Body weight, edema formation, lipid profile, hematologieameters, biochemical markers, enzyme levels, antioxidants i
radio graph images were assessed to identify the potential of Pr as an antiarthritic agent. Induction of arthritisioasses var
physiological and pathological changes in experimental ratshwvas reduced and reverted to near normal level after treatmen
Pr. The levels of Markers such as R.F, CRP, ALP and TNF a {mffammatory marker) reverted significantly to near normal le
proving the beneficial effect of arthritis and reginigtthe pathological changes. The radiographic images shows joint space
narrowing, soft tissue swelling, cartilage destruction in CFA induced rats and were altered after treatment with RpuFficttern
of Parmotrema reticulatum using conventiora@uon chromatography led to the isolation of two compounds Compound A, a
Dioxcpine derivative ie.,-BHydroxy-9-hydroxyrnethyil,8-dimethyHll-oxo-l IH-dibenzo[b,e}
[1,4]dioxepine=477=dicarboxylicacid7metriylteT 7molecular tbrmulaCigHi60g. with molecidayhtv388.34 and Compound B: a
Benzoic methyl ester ie.;ydroxy-5-methoxy4-methyltbenzoic acid ester, molecular formula CgHioO,, with molecular weigh
182.2. The results of the present study explores the effect of Parmotrema reticulatum and caase degglof choice for arthritis
after further exploration of the isolated compounds.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841047080 A
(19) INDIA
(22) Date of filing of Application12/12/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : SYSTEM AND METHOD FOR QUALITY ASSESSMENT OF A PRODUCT

(51) International classification :G06F9/4:|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)CHERIYAN, Anish
(32) Priority Date :NA Address of Applicant :Flat No 311, Gitanjali Pride, 3rd A
(33) Name of priority country :NA Cross, 5th Main, Malleshpalya, Bangaler®, Karnataka, India.
(86) International Application No :NA Karnataka India
Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No *NA 1)CHERIYAN, Anish
(61) Patent of Addition to Application Number ‘NA 2)GONDKAR, Raju Ramakrishna
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abstract :

A system and method for quality assessment of a product is disclosed. The model incorporates a fithess function unit 108,
granularity unit 110, a pipeline quality unit 112, and a dedécbute unit 114. It assesses the overall quality of a product

development process by following the steps as described in the method. The system and method assess the qualityifetirge
by the pipeline quality unit 112. The system and methsal protect the overall system and process from threats and vulnerabil
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841047125 A
(19) INDIA
(22) Date of filing of Application :13/12/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : FOOISUPPLYING DRONES WITH HUMAN IDENTIFICATION

(51) International classification :B64C39/0:|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)DR.P. GNANA SUNDARI
(32) Priority Date :NA Address of Applicant :DEPARTMENT OF ECE, S.N.S.
(33) Name of priority country ‘NA COLLEGE OF ENGINEERING , SNS KALVI NAGAR,
(86) International Application No :NA COIMBATORE-641107. Andhra Pradesh India
Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No *NA 1)DR.P. GNANA SUNDARI
(61) Patent of Addition to Application Number ‘NA 2)G. SATHYA
Filing Date :NA 3)P. KALAIVANI
(62) Divisional to Application Number ‘NA 4)K. SANGEETHA
Filing Date ‘NA 5)M. BHAGAVATHI PRIYA
(57) Abstract :

ABSTRACT: - The drone nowadays dominance most of industries and capable of doing remarkable works where human ce
One such thing is supplying food in the disasteimity. This is developed for that specific purpose and also aiding the rescue t
for such a critical operations. It is fitted with the camera (4) and sensor (2) to identify the human beings in thateeifjiaily and
delivers the food in that pigcular zone. In addition to that this could be operated automatically or manually.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841047126 A
(19) INDIA
(22) Date of filing of Application13/12/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : DOUBLE STRADDLE ELEVATED VEHICLE TO AVOID CONJESTION WITH STOL FEATURE

(51) International classification -B64C39/0. (711))g2r:1:Jcl>f DAplecant :
83 E;:g:::y Bgf[:éjment No mﬁ Address of Applicant :DEPARTMENT OF MECHANICAL
(33) Nameyof riority countr :NA ENGINEERING, KPR INSTITUTE OF ENGINEERING &
(86) Internatio%al Ay |icati0x No :NA TECHNOLOGY, ARASUR, COIMBATORE 641407, INDIA.
Filing Date PP :NA Tamil Nadu India
(87) International Publication No : NA (712))I|;|Zan:J(I)fIIDnventor :
(61) Patent of Addition to Application Number ‘NA :
Filing Date ‘NA 2)SARAVANA KANNAN. T
(62) Divisional to ApplicatiorNumber ‘NA 3)SHOBAN KUMAR. S
Filing Date INA 4)SAKTEESH KUMAR
' 5)SOUNDHAR RAJ.K.M
(57) Abstract :

ABSTRACT: The double straddle vehicle is designed and developed to operate effectively in the road without developing a
congestion. The vehicle also provided with short duration flying capability too. During this mode, the controlling aticdgropel
accessories are taking lead role. The existing road itself could accommodate multiple vehicles providing better cosgestion:
transportation, this vehicle even during flying mode, wont pollute the atmosphere like other vehicles. The multiple vaquum |
mechanism is adapted for better stable flying and to avoid pollution. The design is by its structural shape providepbetieuring
on road movement and as well as during flying too. The design is by concerning the aerodynamical aspects too. All tiie nec
controls are made easy operatable and accesable to the driver. The control surfaces and height and widthmuoodificb&o
achieved simply by toggle out.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841002214 A
(19) INDIA
(22) Date of filing of Application :19/01/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : IMPROVED ANKLE FOOT ORTHOSIS

(71)Name of Applicant :

1)DR.RAMALATHA MARIMUTHU

Address of Applicant :Kumaraguru College of Technology

Chinnavedampatti, Coimbatore, Tamil nadu, 1r6HE.049 Tamil
Nadu India

2)M.SIBI SANGAMESH

3)J.SANJAY VENKATESH

4)SUJITH ROY.S

(51) International classification ;&611;5%010 5)R.R.VENKATANARAYANAN
(31) Priority Document No ‘NA %\S/'\F/eikﬁﬁ:-ESWARAN
(32) Priority Date :NA 8)A.SURESH
(33) Name of priority country ‘NA 9)S.KANAGARAJ
(86) International Application No ‘NA 10)M ALAMELU
Filing Date ‘NA 1A .P ARUN
(87) International I?gblication l\_lo . NA (72)Na.m(.a of Inventor
(61) Eiﬁaegnt[)(:t:ddltlon to Application Number mﬁ BaRS-IRBAI'\g’:h’gAH@E“gﬁR'MUTHU
(62) gn’g%‘geto Application Number jm 3)J.SANJAY VENKATESH
' 4)SUJITH ROY.S
5)R.R.VENKATANARAYANAN
6)S.VENGATESWARAN
7)V.RAMANI
8)A.SURESH
9)S.KANAGARAJ
10)M.ALAMELU
11)A.P.ARUN
(57) Abstract :

The present invention discloses an improved ankle foot orthosis (AFO) device for patients with foot drop that provateeassit
during all phases of gait i.dorsiflexion and plantarflexion. The present AFO device (1) has two halves namely an upper half
supports the shank and a lower half (1b) that supports the feet and ankle of the patient are joined by spring jointsiche &tsec
on the seriag signal received from sensors SL1 & SL2 placed on the unhealthy leg, a microcontroller generates PWM (Puls
Modulation) signal and sends it to a servo motor to assist the motion of the unhealthy leg. The android device conk&zted tc
device (1)creates a database containing log about patient activity includes occurrence of instability which can be retrieved 1
monitoring the patient. The AFO device (1) is light weight, economical, assists in all phases of gait. FIGURE
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841047222 A
(19) INDIA
(22) Date of filing of Application :13/12/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : A DATA STORAGE DEVICE

(51) International classification :G11B27/3(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)DR. B. SHADAKSHARAPPA
(32) Priority Date :NA Address of Applicant :S/o POMPAPATHI B, 7,
(33) Name of priority country ‘NA SREERAKSHA,9TH CROSS, PAI LAYOUT, HULIMAVU,
(86) International Application No ‘NA BANNERGHATTA ROAD, BANGALORE, KARNATAKA.-
Filing Date ‘NA 560076, INDIA Karnataka India
(87) International Publication No NA 2)VEENA K K
(61) Patent of Addition to Application Number ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)DR. B. SHADAKSHARAPPA
(62) Divisional to Application Number ‘NA 2)VEENA K K
Filing Date :NA
(57) Abstract :

Present invention relates to a data stogedce. More particularly, the invention relates to a highly protected secured data sto
device, controlled by a software application. According to an embodiment of the invention, there is provided a datagiceage
said device comprising a storagemponent; a wireless transmitter; a laser projector; a location identifier; a power source; wh
data can be transmitted to the device from an electronic system, via wireless transmission and can be projected #geugh th
projector; and wheie the device is secured by invisible wireless communication protocol and not recognizable by unknown
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date offiling of Application :13/12/2018

(21) Application N0.201841047256 A

(43) Publication Date : 21/12/2018

(54) Title of the invention : SILENT PEOPLE SPEAKING DEVICE USING HAND GESTURES

(51) International classification :A61F5/5¢| (71)Name of Applicant :
(31) Priority Document No ‘NA 1)G.RAMPRABU
(32) Priority Date :NA Address of Applicant :No.24, F1, Punithavathy Colony Me
(33) Name of priority country :NA Road, Gowrivakkam, Chennai 600073, Tamilnadu, India Tar
(86) International Application No :NA Nadu India
Filing Date :NA 2)T.SARAVANAN
(87) International Publication No " NA (72)Name of Inventor :
(61) Patent of Addition to Application Number ‘NA 1)G.RAMPRABU
Filing Date :NA 2)T.SARAVANAN
(62) Divisional to ApplicatiorNumber ‘NA
Filing Date :NA
(57) Abstract :

ABSTRACT SILENT PEOPLE SPEAKING DEVICE USING HAND GESTURES A smart speaking system that helps speec
impaired people in conveying their message to normal people using hand motions and gestaystefh@akes use of a hand

motion reading system equipped with motion and flex sensors along with a speaker unit. This system is powered by avbedtt
circuitry to run it. A raspberry pi is used for processing the data and operating the systeyst&imeconsists of stored messages
need help, where is the toilet/washroome and so on that help silent people convey messages. The system reads persons hi
motions for different variations of hand movement. It also consists of a trigger sensiberimooindicate that the person wishes to

activate the system and speak something.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841047259 A
(19) INDIA
(22) Date of filing of Application13/12/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : AN INTEGRATED SYSTEM FOR COMPACT LITTER BIN

(51) International classification :B65F1/0(| (71)Name of Applicant :
(31) Priority Document No :NA 1)NSK PRESS WORKS PRIVATE LIMITED
(32) Priority Date :NA Address of Applicant :37,Ambattur Industrial
(33) Name of priority country :NA Estate,Chennai, Tamil Nadu India Tamil Nadu India
(86) International Application No :NA (72)Name of Inventor :

Filing Date ‘NA 1)Mr.N.K.Murali,
(87) International Publication No *NA 2)Mr. V.Ramachandran
(61) Patent of Addition to Application Number ‘NA 3)Mr.D.Rajesh

Filing Date ‘NA 4)Mr.M.Raj Kumar
(62) Divisional to Application Number ‘NA 5)MR.I.MARIA ALBERT RAJ

Filing Date ‘NA 6)Mr.J.Stanley Ruban
(57) Abstract :

The present invention relates to a system of compact litter bin. The present invention includes a lid(110), a supp@ir®4haame
actuating hinged channel(106), an actuating lever(122) an actuated lever latch(120), a lock rod(116) and a lid cloker(138). "
actuating lever(122) in the latched position limits the lock rod(116) which presses the tail portion of the actuatedh&imgidGs)
thus keeping the 1lid(110) in closed position. The Compact Bin is ready to receive and hold the Garbage. As the act(affyik
lifted, the lock rod(116) is also lifted that frees the tail portion(146) of the actuated hinged channel€l@éjLigking lever(122) is
pushed down vertically ,which causes the lifting of the actuating lever(122) on the other side, the pull rope(112X}jesl diex Is
coupled to the Lid(110) thus causing the lid(110), to swing openhanentire garbage falby Gravity.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841047288 A
(19) INDIA
(22) Date of filing of Application :14/12/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention METHOD OF FRICTION WELDING JOINTS ON MONEL AND ETP COPPER UNDER MEASUR
TEMPERATURE

. . :B23K|(71)Name of Applicant :

(51) International classification 20/00| 1)Dr. K.R. BALASUBRMANIAN
(31) Priority Document No :NA Address of Applicant :Dept. of Mechanical Engineering
(32) Priority Date :NA |,National Inslitute of Technology, Tiruchirappalli, Tamil Nadu
(33) Name of priority country :NA |India. Pin code620015 Tamil Nadu India
(86) InternationaRpplication No ‘NA 2)S.MARIMUTHU

Filing Date ‘NA 3)Dr.T.T.M KANNAN
(87) International Publication No :NA [(72)Name of Inventor :
(61) Patent of Addition to Application Number ‘NA 1)Dr. K.R. BALASUBRMANIAN

Filing Date ‘NA 2)S.MARIMUTHU
(62) Divisional to Application Number ‘NA 3)Dr.T.T.M KANNAN

Filing Date ‘NA
(57) Abstract :

Friction welding is a solid state welding which is used to weld dissimilar material without much defect. High superyalioy pla
important roleheat exchanger and pressure vessel parts due to their specific property like high corrosion resistance. ParticL
is a nickel copper alloy which is used to make pump, valve, shaft and fasteners.ETP copper is a new developed high therrr
conductivty material which is used to manufacturing fastener and valves in steam boilers. In this experimental work ETP cc
monel are welded by friction welding process with different process parameters and also measured temperature on wedd z
non taich infrared thermometer. The temperature reached on the friction surfaces were affected by both friction pressure ai
rotational speed. However, the heéiction that had the greatest influence than iriput deformation heat in the friction and upst
stages.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841047593 A
(19) INDIA
(22) Date of filing of Application :17/12/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : DIBASED RAPID CONDITION ASSESSMENT SYSTEM FOR STRUCTURAL HEALTH
MONITORING USING QR CODE BASED SPECKLE PATTERN

(51) International classification :GO6F1/1(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)N.V. RAMANA RAO
(32) Priority Date :NA Address of Applicant :DIRECTOR, NATIONAL INSTITUT
(33) Name of priority country :NA OF TECHNOLOGY, WARANGAL-506 004 Telangana India
(86) International Application No ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)T.P.TEZESWI
(87) International Publication No " NA 2)P. RATISH KUMAR
(61) Patent of Addition to Application Number ‘NA 3)K. GOPI KRISHNA
Filing Date ‘NA 4)M. SHASHI
(62) Divisional to Application Number ‘NA 5)M.V.N. SIVA KUMAR
Filing Date ‘NA 6)B. MURALI KRISHNA
(57) Abstract :

An improvement over existing Digital Image Correlation (DIC) methodology is invented. QR code is used as speckle pditer
will enable rapid health assessment as well as updating of any red@talbases. This novel application of QR codes is fundame
different from currently existing or intended usage of QR codes. Currently there exists no usage or application of Quisk Re:
(QR) codes in the context of deformation measurement in stalichembers. An innovative two scale speckle pattern consisting
random speckle patterns and QR code is proposed that enables simultaneous measurement of local and global deformatic
structural components.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201841009102 A
(19) INDIA
(22) Date of filing of Application :13/03/2018 (43) Publication Date : 21/12/2018

(54) Title of the invention : REMEDY UNDERWEAR FOR JOCK ITCH AND BUTT ITCH

(51) International classification /A41B9/023 | (71)Name of Applicant :
A61F5/40 1)MUHAMMED HABEEB K.P
riority Document No : ress of Applicant :
(31) Priority D N NA Add f Appli CHITTARIKKUNNUMMAL HOUSE
riority Date : .0), , t.),
(32) Priority D NA VAZHAKKAD (P.O), MUNDUMUZHI, MALAPPURAM (Dt.)
(33) Name of priority country :NA KERALA - 673 640. Kerala India
(86) International Application No ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)MUHAMMED HABEEB K.P
(87) International Publication No *NA
(61) Patent of Addition to Application Number  :NA
Filing Date ‘NA
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

My invention is a remedy for both jock itch and butt itch. My invention helps to keep it always drynioake of every secret part:
by being inside in the nooks. Similar inventions does not propose a remedy for bultt itch .
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :18/12/2018

(21) Application N0.201841047842 A

(43) Publication Date : 21/12/2018

(54) Title of the invention : METHOD FOR OPTIMIZING THE PERFORMANCE OF INTEGRATED CIRCUITS

(51) International classification :GO6F17/5!|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)MURUGAIYAN CHINNADURAI
(32) Priority Date :NA Address of Applicant :1, KALIYAMMAN KOVIL STREET,
(33) Name of priority country ‘NA NAGAPATTINAM, TAMILNADU, INDIA -611 002. Tamil
(86) International Application No :NA Nadu India
Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No *NA 1)MURUGAIYAN CHINNADURAI
(61) Patent of Addition to Application Number ‘NA
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abstract :

The present invention relates to the field of optimizing the performance of the Integrated Circuits (ICs), such as prieglagions
arrays. The present invention discloses a method about the optimizatioolo€ycles, power utilization and control steps of
Integrated Circuits. Said method comprising of an Integrated Circuit that receives at least an input and process é &m [onatyidt,
an Integrated Circuit is programmed with a Higlevel Hardware Bscription Language (HDL) to describe its structure and

behaviour.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201741041008 A
(19) INDIA
(22) Date of filing of Application :16/12/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : FRICTION WELDING OF TUBE TO TUBE USING A GUIDE TOOL

(51) International classification ‘B23K|(71)Name of Applicant -
20/12| 1)NATIONAL INSTITUTE OF TECHNOLOGY

(31) Priority Document No ‘:NA |[TIRUCHIRAPPALLI
(32) Priority Date :NA Address of Applicant :National Institute of Technology
(33) Name of priority country :NA |Tiruchirappalli Tamilnadu Indi#®20015 Tamil Nadu India
(86) International Application No :NA | (72)Name of Inventor :

Filing Date :NA 1)DR. S. MUTHUKUMARAN
(87) International Publication No *NA
(61) Patent of Addition to Application Number ‘NA

Filing Date ‘NA
(62) Divisional to Application Number :NA

Filing Date :NA
(57) Abstract :

The present invention relates to a method for welding tube to tube of different metals/materials. More particularlgrte pres
invention relates to a system and method for friction welding of dissimilar tubes. The system for friction wiediissgrolar tubes
comprises of a guide tool [4] with a pin [1], a shoulder [2] and a tube to tube welding machine with a spindle [3], tub&be to
welding machine with table [3a], with a tube plate [5] and a tube [6] and a spacer [8]. Advantagequageheinvention relates t
a guide tool with transition joint designed to weld tube to tube of different metals/materials for different applicajiors3:Fi
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Publication After 18 Months:

The following Patent Applications have been published under Section 11A (3) of The Patents (Amendment) Act, 2005. Any
Person may file representation by way of opposition to the Controller of Patents at the appropriate office against the graoft
the patent in the prescribed manner under section 25(1) of the Patents (Amendment) Act, 2005 read with the rule 55 of The
Patents (Amendment) Rules, 2006:

(12) PATENT APPLICATION PUBLICATION (21) Application N0.201711020752 A
(19) INDIA
(22) Date offiling of Application :14/06/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : RADIATION CURABLE COATINGS FOR STONE

(51) International classification :BO5D3/06° | (71)Name of Applicant :
(31) Priority Document No ‘NA 1)SHARMA, Kamal
(32) Priority Date ‘NA Address of Applicant :A349, Durga Vihar, Devli Extn. New
(33) Name of priority country ‘NA Delhi-110080 Delhi India
(86) International Application No ‘NA (72)Name of Inventor :

Filing Date ‘NA 1)TALWAR, Meenu
(87) International Publication No NA 2)CHAUHAN, Nidhi
(61) Patent of Addition to Application Number ‘NA 3)KUMAR, Raj

Filing Date ‘NA NTYAGI, A jay Kumar
(62) Divisional to Application Number ‘NA

Filing Date ‘NA
(57) Abstract :

The present invention describes the special radiation curable coating compositions which can be applied on stonesnghese
compositions are based on mixtures of mono and multi functional acrylates and are cuexiplesiye to radiation under controlle
environment. The compositions of present invention comprise of at least one oligomer from an epoxy acryalte and a tyizites
or a combination of both. The coating compositions may also comprise of additihegssareactive diluents ,photoinitiator, a

matting agent, a gloss enhancer, a leveling agent, a flame retardant, a filler, a rheology modifier and a surface tadthe agen
compositions of present invention acerable by UV radiation of A, B and C tgp, at the wavelength ranging from 220 390 hm
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201711020822 A
(19) INDIA
(22) Date of filing of Application :14/06/2017 (43) Publication Date21/12/2018

(54) Title of the invention : A METHOD FOR PREPARATION OF ENRICHED YOGHURT

(51) International classification A23C (71)Name of Appl_|cant -
9/00 1)Indian Council of Agricultural Research (ICAR)

(31) Priority Document No :NA Address of Applicant :Krishi Bhawan, 1, Dr. Rajendra Pra
(32) Priority Date :NA |Road, New Delhi 110001, India Delhi India
(33) Name of priority country :NA |(72)Name of Inventor :
(86) InternationaApplication No ‘NA 1)SHARMA, Ajay Kumar

Filing Date ‘NA 2)AGLAWE, Manda Kerba
(87) International Publication No *NA
(61) Patent of Addition to Application Number ‘NA

Filing Date ‘NA
(62) Divisional to Application Number :NA

Filing Date :NA
(57) Abstract :

Disclosed is a method for preparing an enriched yoghurt utilizing a processed fine wine lees. The method comprisesf, additi
skimmed milk powder and a sugar to a milk preheated at 60°C to form a mixture. Further the method cadditize®f a
processed fine wine lees to the mixture after cooling the mixture up to 45° C and homogenizing the mixture at highospead t
homogenous mixture. Furthermore, the method comprises inoculating the homogenized mixture with a therogiphiticylture
and refrigerating the inoculated mixture at 4°C for obtaining the enriched yoghurt.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201711020832 A
(19) INDIA
(22) Date of filing ofApplication :14/06/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : QUADROTOR CONVERTIPLANE AIR VEHICLE

(71)Name of Applicant :

(51) International classification :F16D65/0:| 1)INDIAN INSTITUTE OF TECHNOLOGY KANPUR
(31) Priority Document No :NA Address of Applicant :DEAN, RESEARCH &
(32) Priority Date ‘NA DEVELOPMENT, ROOM NUMBER 151 FACULTY
(33) Name of priority country ‘NA BUILDING, POST OFFICE: IIT KANPUR KANPUR 208 016,
(86) International Application No ‘NA UTTAR PRADESH, INDIAUttar Pradesh India

Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No *NA 1)ABHISHEK
(61) Patent of Addition to Application Number ‘NA 2)RAMA KRISHNA, M

Filing Date ‘NA 3)SINHA, SOURAV
(62) Divisional to Application Number ‘NA 4)BHOWMICK, JOYDEEP

Filing Date ‘NA 5)DAS, DEBOPAM

6)KOTHARI, MANGAL

(57) Abstract :

A guadrotor air vehicle, comprising a fuselage; a front and an aft witagnitem configuration attached to the said fuselage, eac
wing comprises fixed inward wing section and a pair of tiltable wingtip sections at opposite end of the said wings, tyaid wing
sections being tiltable upto a plane normal to the plane ofillexsng blade section; a propeller attached to each of the said wil
and adapted to be tiltable with the tilting thereof; means for controlling the tilt function of the tiltable wing tipssentiomtation
function of the propellers; wherein samifit wing is located at a plane horizontally below the aft wing and the length of the sai
wingtip sections is equal to the radius of the said corresponding propellers. FIG. 1
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(12) PATENT APPLICATIONPUBLICATION (21) Application N0.201711020838 A
(19) INDIA
(22) Date of filing of Application :14/06/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : A METHOD FOR THE PREPARATION OF TRANSPARENT COLLOIDS

(51) International classification :C23C18/0:[(71)Name of Applicant :
(31) Priority Document No ‘NA 1)CHAIRMAN, DEFENCE RESEARCH &
(32) Priority Date ‘NA DEVELOPMENT ORGANISATION
(33) Name of priority country :NA Address of ApplicantMinistry of Defence, Govt. of India,
(86) International Application No :NA Room No. 348, BNing, DRDO Bhawan, Rajaji Marg, New
Filing Date ‘NA Delhi-110 011, India Delhi India
(87) International Publication No " NA (72)Name of Inventor :
(61) Patent of Addition to Application Number ‘NA 1)KATIYAR, Ajay
Filing Date ‘NA 2)NANDI, Tandra
(62) Divisional to Application Number ‘NA 3)Namburi Eswara Prasad
Filing Date :NA
(57) Abstract :

In accordance with theresent subject matter there is provided a method for preparing a transparent colloid, comprising the ¢
mixing PEG and a solvent to obtain a mixture; dispersing nanosilica in the mixture to obtain a soft gel; agitatingeharsbft g
removing thesolvent to obtain a colloid; and milling the colloid to obtain a transparent colloid, wherein the nanosilica has pa
in the range of 714 nm. The present disclosure further provides a transparent colloid obtained from said method.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201711020850 A
(19) INDIA
(22) Date of filing of Application :14/06/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : FIXTURE TO HOLD ANBELFALIGN ANY WORK PIECE IN A MACHINE VICE

(71)Name of Applicant :
(51) International classification :B25B1/2¢| 1)IET Bhaddal
(31) Priority Document No :NA Address of ApplicantP.O. Mianpur 140108, District Ropal
(32) Priority Date :NA Punjab, India. Punjab India
(33) Name of priority country :NA (72)Name of Inventor :
(86) International Application No ‘NA 1)BANSAL, Aman
Filing Date ‘NA 2)SHARMA, Mithlesh
(87) International Publication No NA 3)SINGH, Amrik
(61) Patent of Addition to Application Number ‘NA 4)SINGH, Jatinder
Filing Date ‘NA 5)SHARMA, Anmol
(62) Divisional to Application Number ‘NA 6)SINGH, Amrik
Filing Date ‘NA 7)SHARMA, Ankit
8)VERMA, Gaurav

(57) Abstract :

A fixture using which a conventional machine vice can hold securely various work pieces of different sizes and shdpeeds di
The fixture has support plates connected to each other via a pivot. A protrusion on the pivot helps to lodithplates on a jaw
of the machine vice that incorporates a corresponding groove to hold the protrusion. Angle between the support péatdsyis vi
means of screws that move the support plates as required. A work piece is held between the twalategpart the opposite jaw
the machine vice, thereby providing three point contacts for its firm holding. The V shaped configuration formed by thplatgy
leads to quick selalignment of work pieces. A machine vice with similar configuratibsupport plates and screws can be
manufactured with same benefits.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201711021120 A
(19) INDIA
(22) Date of filing of Application :16/06/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : SOLAR POWERED OUTDOOR WIFI MESH NETWORK WITH REMOTE MONITORING AND
FAULT DETECTION

(51) International classification :HO01L31/04:|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)M2M CYBERNETICS PVT. LTD.
(32) Priority Date :NA Address of Applicant :B7/45 EXTN, S/F, SAFDARJUNG
(33) Name of priority country ‘NA ENCLAVE NEW DELHI - 110 029, DELHI, INDIA Delhi India
(86) International Application No ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)JAGANNATH, SHIVKUMAR
(87) International Publication No *NA 2)MUKHERJEE, SUBHASHIS
(61) Patent of Addition to Application Number :NA
Filing Date ‘NA
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

A solar powered outdoor \ARi mesh network comprises wireless Access Points AP (dcated distributed over an area to be
covered by the mesh. All the APs are identical in construction and functioning. Thegpai#de of communicating with one anoth
through a WAFi hotspot created in the mesh. AP (1), located closest to an optical network terminal ONT (8), is connected to
through a Content Delivery Pl atf orlmbyomiéalfibeddale, ONT (8) ischnnected
upstream to optical line terminal OLT (9) through optical fiber cable. OLT (9) is connected further upstream to thebintgotiedl
fiber cable. The APs of the Wi mesh network are provided with harde&o adapt them to communicate with other local acces
points and / or gateway using IEEE 802.11 standards. Fig. 1
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201711021290 A
(19) INDIA
(22) Date of filing of Application :17/06/2017 (43) Publication Date : 21/12/2018

(54) Title of the invention : NOVEL ANTICANCER NANOCOMPOSITE

(71)Name of Applicant :
1)SHOOLINI UNIVERSITY OF BIOTECHNOLOGY AND
MANAGEMENT SCIENCES
Address of Applicant :POST OFFICE BOX NO. 9, HEAD
POST OFFICE, THE MALL, SOLANL73212, HIMACHAL

(51) International classification :AG61F
(31) Priority Document No :NA
(32) Priority Date :NA
(33) Name of priority country :NA

(86) I':r;ltiim%t'aﬁga' Application No fm PRADESH, INDIA. Landline : 0172308000 Email:
87) Inte:gnational Publication No : NA registrar@shooliniuniversity.com Himachal Pradesh India
(61) Patent of Addition to Application Number ‘NA (72)Name of Inventor -

1)SAINI REENA VOHRA

Filing Date ‘NA

(62) Divisional to Application Number ‘NA g;a’lﬁw IﬁgBSH KUMAR
Filing Date :NA 4)KUMAR AMIT

(57) Abstract :

ZnO is known to be effective against cancer cells but cannasdsbas an antiancer agent due to two reasolask of water
solubility, restricting its use to topical applications and secondly toxicity towards normal cells also. In present irthésporblem
has been overcome in an innovative manner by prgparnanocomposite of ZnO in presence of solubility enhancing gums viz
gum and pectin. The nanocomposite of Pe@irar gum and zinc oxide (PEEG-ZnO) is highly effective in killing cancer cells bt
does not harm normal cells, making it a safe dfetive anticancer agent. It shows good activity against lung and breast canc
lines at extremely low concentration range of justlP® g/ml. The nanocomposite is completely water soluble, which makes it
for use as an intravenous, anticandeemotherapy agent.
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(57) Abstract :

The present invention provides a ceiling fan (400) having a plurality of fan blades (101) each one has specific andldatimize
angle, Tilt angle and Twist angle, which result in higher air delivery at lower RPM with loweste@bwith different and unique
sweep of 1250mm; result in higher air spread of radius 1000mm. The present subject matter relates to optimize cetlieg, fan
which provide the higher air delivery at operational speeds 0f23R0-evolutions per minut@gpm). To be published with fig. 1
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(57) Abstract :

The present invention relates to a systematic method to effectively extract and identify antimycobacterial and cyteityxi acti
particular fraction of the organic extract oi Morinda coreia. A method i developed to identify a particular fraction mpsseissi

mycobacterial activity.
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(57) Abstract :

A bio-pesticide formulation and a process for the thereof is disclosed. Hpedtaiide formulation comprisd® 30% by weight fin
powder of Antimicrobial plant. 5 20% by weight fine powder of a selected plant cake. 50 85% by weight fine powder @éTni
species strain, and a carrier in the ration of 1:8.5 with respect to Trichoderma species s8a. Bpweight fine powder of
Antimicrobial plant is mixed with 5 20% by weight fine powder of a selected plant cake and 50 85% by weight fine powder
Trichoderma species strain. A carrier is then added in the above mixture in the ration of 1:85peith to Trichoderma species
strain so as obtain fine powdered formulation and storing the same at room temperature for uspestiaitbe
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(57) Abstract :

A system for providing modular foldable and expandable living spaces primarily but not limited to a tow trailer (100)esocanpri:
primarylower body portion (101) and a primary upper body portion (102) and having a secondary lower and upper body po
for increasing length from back side of caravan. All body portions-({21) interconnected by means of at least one geared lift

mechaism. Further the body portions are also with each other in expanding positions at a second position such that they c
about a first position when the primary upper and lower body portions (101 & 102) are in close abutment and a second ele\
postion when the secondary upper and lower body portions (103 & 104) have been rotated a predetermined distance abou
lift leg member. The secondary body portions also expand linearly towards backside by means of an elevation mechanism.

No. of Pages : 2 No. of Claims : !

The Patent Office Journal No. 51/2018 Dated 21/12/2018 48497






